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AN HON, MEMBER: Aiter lunch,

PROF. CHANDRESH P THAKUR:
Okay, after the lunch hour, if you
want. T will continue, This point let
me complete,

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): If you can finish
in five minutes, T will allow you now,
not otherwise,

PROF, CHANDRESH P. THAKUR:
No, I require more time, Okay.

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): You cap continue
after lunch,

Now we adjourn for lunch and will
meet again at 2-30 P.M.

The House then adjourned
for lunch at thirty-one min-
utes past one of the clock.

The House reassembleq after lunch
at thirty-six minutes two of the
clock, The Deputy Chairman in (he
Chair.

1, BUDGET (RAILWAYS) 19%0.91—
GENRAL DISCUSSION

II. RESOLUTION .APPROVING RE-
COMMENDATIONS OF RAILWAY
CONVENTION COMMITTEE, 1989~
Contd.

PROF. CHANDRESH P. THAKUR:
To continue, Madam, I was thinking in
terms of new activities. The Ministry
of Railways could consider the possi-
Lility of joining hands with the Minis_
try of Tourism, for example, innova-
ting projects which will help it in ser-
ving the new categdry of clients and
perhapg it will be a source of revenue
also, In the procesg certain selected
sectors with tourist potential will get
the bhenefit of railway facilities.

Madam, in the Minister’s gpeech a
reference has beeh made with regard
to the human resources management
and Rs. 280 crores has been provided
for manpower planning. It is & wel-
come thing because when vou moder-
nise a long cstablished system, then,
real modernisation does not stop at

[22 MAR, 1990]

1990-91 226

technological modernisation, You must
have the people who are behind that
alsp of the corresponding attitude and
capability. The Railways have g large
number of employees but they need
modernisation in their outlook and
methods of working. One basic requil-
rement in the entire Railway man-
power development is a ccmmereial
thrust in their attitude, It seems to
me that most Railway employees do
mnot know what are its commercial
dimensions, and that is the hang-over
of the monopoly situation and that is
the hang-over of the later nationalised
stage where the Government emplo-
yeeg get a total security and perhaps
the attitude towards the customers
whether they are travelling people or
the commercial clients may not be
really of that kind which a competi-
tive situation will generate,

Then, talking to the Railway people
while travelling one does not get the
impression that even senior Railway
people ‘really understand the financial
implications of Railway operations and
to the extent that they are not able
understand that their individual or
collective contributions iy termg of
cost rationzlisation or revenue promo-
tion may not be as effective as is
possible because its potential nobody
can doubt.

Similacrly, whoen you are having
technology of the new order, then, the
receptivity to modern technology also
must be developed correspondingly
but not merely on the attitude leve!
1 take note of the fact that in the
workshop modernisation one of the
training programmes, talks about the
multiple skilling. Now traditional
technical gkill training has lbeen con-
fined to one skill but modern techno-
logy requires a lot of flexibility on the
shop floor, So to the extent that they
are thinking in terms of multiple skil-
ling, it is a movement in the right
direction. I only hope that Yesistance
to that which is natural is evened out
and people are able to see the value
from their individual point of view
as well as from the organisations point
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of the {h' e which is being freighted.

Fo, dam, coming to thc proposals
for Irpisbts  and fare, I must say, I

have Lreen talking more complimen.
tery 1o the Railways for the simple
reason that most of the compliments
go to the outgoing Government be-
cause that is where the real wdrk was
done, For him he has just opened his
account,

THE, DYPUTY CHAIRBMAN: Includ-
ing the lsss of lichis,

PROF CHANDRESH P. THAKUR:
The Chajr shoulq not be partial,

THE DEPUTyY CHAIRMAN. I am
just asking,

PROF, CHANDRESH P. THAKUR:
T am looking for the next season. But
in ihe vdey first step, the new Railway
Ainirter bas added 10 per cent extra
fei,tht over zad above the 11 per cent
last veelr, Now, I can understand the
finenvial  logic from the Railway
noint of view. but what about the
r~gcading  effect of that on the price
rize kerause what the Railways chatrge
is not confined to those who are giving
it in the first place. Finally, you and
I will end up paying it. The cost of
fraighting lichig will go up and it will
be a metter of debate whethdr buying
in Delhi the one from Dehra Dun is
betier or waiting for the one coming
from Muzaffarpur. Similarly, the
parce] and luggage charges also have
Zone up bv 10 per cent and of course,
so far as the fare ig concerned, even
at the lowest level, there ig a ohe
rupee increese. The increase in plat-
form ticket T welcome because I hate
overcrowding at the platform. It is
mrre a nuisance to the travelling pub-
lic. Tt is more a cohvenience {o the
rieighhourlirnd which uses the public
Irtrineg and  other facilities of the
Rnilwavs after paying 50 paise or
whalever it is. So, T would encourage
all disincentives for overcrowding on
the vnlatform but the travelling public
shauld wot he penalised because it is
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the lifeline for podr people who com-
mute to work, small distances in sub-
urhan arcas or long distances. The
Railway is the only source of travel
and if the cost of travel goes up, it is
very painful for them.

Madam, Railways have decided to
generatc a surplus of Rs. 932 crores
towards contribution to the general
exchequer. Now, a question hag been
fraised—I am not in a position to res-
pond to the large number of questions
in the background paper that has been
circulated—but one question is, should
Railway continue to contribute to the
General Budget and my answer is,
yes, for the simple reason that we are
running an cconomy, we are just not
running a railway system. We want
the General Budget to be supported
through all sources of revenue and
historically, Rajlways have beea con-
tributing not because it is a pressure
on the generosily of Railways but be-
cause the Railways have bheen identi-
fies as a revenue generating ggency
with a mononoly position. Now, if the
cperating cfficiency is brought about
which cap lead to sufficient revenue
and out of that sufficient ‘revenue,
you can meet your -operating dost,
vour internal requirements and on
toy of it. vou must pav divident to the
General Budget. After paying Rs.
932 drores to the General Budget, g
surplus of Rs. 186 crores has been
identifieq which will meet the current
requirements. So the question for
purnoseg of Railwn+ to zsk is, pather
than the soff option of administered
prices of freizhts and fare increases,
is it not possible tn think in terms of
gemerating <urplus through ovnerstional
efficiency, through the productivity of
the current nssots that you have.
through a quicker +#urn-around of
wagons, through a fzster revair of
roachez and wagon:  whatover vou
Pava  so that vou are able to
improve  the oauality of service?
Now, the ather point to which T would
like to draw the attention af the
Minister is tha freanency and intersity

" of accidents. When there is a rail-
way accident, it really shatters your
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confidence in one of the most estab-
lished systems that we have’in this
country. Most of the industrial ac-
tivity and most of managerial sys-
tems developed arounq the railways
in different parts of the countiry and
if the frequency and intensity of ac-
cidents are not controlled, it will
continue to create lack of confidence
in one of the most established net-
works that we have.

There is a need for imaginative
choice with regard to laying of the
new lines where the Railway is not
looking at the immediate commercial
benefits ,where it is seeding that areca
so that the area develops and ulti-
mately becomeg a source of revenue
also. There ig a dquestion with re-
ference to finances. Here, 1 think
somebody in the press heard me say-
ing with regard td financial innova-
tions that I was advocating privatisa-
tion, It is not a question of priva-
tisation. I woulg like to go on re-
cord that I am not in favour of the
figurative expression ‘privatisation’ 1
am loooking for the methods to im-
prove the capacity of the Railways
to mobilise resources so that it is able
to improve its quality of service and
extend its metwork, Now, if you can
join hands, for Konkan Railway and
similar ones, with the corporate sec-
tor ang the State Governments, I see
no reason why you cannot extend this
logic in a more extendeq way. For
example, the previous Government
was thinking in terms of the BOT
possibilities, Build, Operate and
Transfer system, one corridor
or one suburban sector, or one
trunk  line. I do not know  their
choice. Can we give it to snme
agency, domestic or external? They
can invest bring their technology and
operate for 10 to 15 years definitely.
It can be tried for a fifteen year pay-
back period and after that the assets
belong to you. You take it over and
run it. So I would strongly urge the
Railway Minister to consider the
possibility of the BOT system for
major railway expansion and opeta.-
tion programmes, There is nothing
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{o be hesitant about it. We all know
that we need extended railway
services and we also appreciate that
the Railways are facing resource
constraints. The whole economy is
facing resource constraints, In that
context, why don’t we take advan:-
age of the international interest in
investing in building our infrastruc-
ture and giving us not only the infras-
tructure but the entire growth multi-
plication which works to our ad-
vantage?

Madam, in the end, I would like to
say that the hon. Minister is a very
competent person. I do not doubt that.
But I still like to reiterate the point
which I perceive that there was some
evidence that he wag a reluctant
Railway  Minister. I hope he has
overcome his Initial reluctance, I
would also request him ang his Prime
Minister that he should not be en-
couraged to spread himself thin in far
too many areas of responsibilities. 1f
it is done, then lhe primary baby
undey his charge is going to suffer
ang remain underserved and this will
hurt us all.

Finally, Madam, there are three
specific things, First is the Delhi-
Ranchi link. Ranchi is an industrial
centre and the industrial activity is
going to grow and any such unit needs
efficient rail link with the decision-
making centres, Travelling to Ranchi
by rail is nightmarish, The only effi-
cient train is the Neelachal Express
the timings of which does not suit
passengers. But 1 do not know whe-
ther the other one is a train or a
bullock-cart, From the way it runs and
the coaches it has, it seemg that the
whole area is abandoned. Similarly,
all State Capitals are linkeq to Delhi
through a train which reacheg Delhi
early morning. Paina is the only one
which does not have it. So, the
timings of the Magadh Express could
Le so changed that it reaches Delhi
on time for people to begin their work
in Delhj right from the early hours
rather than very late as the train
comes very late. A large number of
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people at different timeg have met
me. People from Bihar work in
Rourkela Steel Plant and areas
around. Ang there is a need for a
Patna-Rourkela link. I would urge
upon the Minister to kindly consider
the possibility of this kind of link just
as he has thought about Muzaffarpur-
Bombay link. On the route serving
his constituency, the quality of ser-
vice should improve. I do not know
why the coaches shoulg have all
broken windows, why the bathrooms
should stink and catering services
cannot be improved. I woulg like to
submit that we should look forward
to better Railway management to
serve the country and its clients
more effectively. Madam, I have heard
you commenting that in the Parlia-
ment House, the catering service
stinks not because people are inefii-
cient but because nobody has ever
cared to look at it, Why can't we
modernise that service? Why can't the
Parliament House Annexe catering
service run by the Railways be kept
cleaner and services be made more
efficient? May be the Minister may
not ea{ there. He eats in hig own
chamber and he will not invite us.
He has not invited us in his room for
a wholesome clean cup of tea which
we normally enjoy in your chamber,
Madam. For ug for survival it is on
thig counter or the other. Could there
be something done without any loss
of time?

THE DEPUTY CHAIRMAN: It is
sufficient for an invitation, Mr, Minis-
ter.

PROF. CHANDRESH P. THAKUR:
In the end, T would like to repeat
that I am not in favour of privatisa-
tion of Railways, but I do want the
Railways to move imaginatively and
innovatively in termg of joint sector
concept on a selective basis. Railways
shoulg consider strongly the possibi-
lity of BOT system of financing
major projects with the help of inter-
national investors and technology sup-
pliers with the financial package which
would work to our advantage just as
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it has worked in other cases. I con-
demn the freight increage because it
has a high inflationary potential, Un-
less Railway resources are augmented
through operational efficiency, it will
continue to be a soft option through
administereq prices which this Gov-
ernment had said it will not cneourage
But precisely it has happened not
only in the Railways, but also :n
other areas.

With these words, I hope things
will begin to look better.

[The Vice-Chairman (Shri Jagesh
Desai) in the Chair]

SHR1 J. P, JAVALI (Karnataka):
Maaam, I rise to support the Rail-
way Budget by Shri George Fernan-
des for the year 1980-91. Shri Fer-
nandes has hig association with the
Rallways for the last 40 years as a
lapour leader. As a labour leader,
most of his energy was concentrated
in making demanus on behalf of the
workers of the Railways, Now he aas
been put in a position to look after
the afrairs of the Railways as also the
well-being of the workers who are
working with the Railways. Since
he is at the helm of affairs, since he
was a labour leader and hig words
carry weight with the workers, I hope,
under his stewardship, the workers of
the Railways would perform better,
would do their jobs better and
would see that the Railways perform
better., In this way not only would
the Railways satisfy the people who
travel, but also the functioning of the
Railways in general would improve,
The Indian Railways are {he biggest
network in the whole of Asia and the
second largest in the world, Not only
the Indian Railways are big in size,
but their problems are also big in pro-
portion to their size and the things
that the people want the Indian Rail-
ways to do for them gre alsp big.

AN HON, MEMBER. Accidents are
also big.

SHRI J. P. JAVALI: I will come to
that a little later,

Sir, Mr, Fernandes, op the 2nd of
February, had comg out with a Status
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Paper wherein he has given the cur-
rent position of the Indian Railways,
the problems that the Indian Rail~
ways are facing and also the innumer-
able demands including {he demand
for providing employment on a large
scale in the Railways to th, unemp-
loyed. I hope that in this discussion
on the Railway Budget the partici-
pants would offer some constructive,
useful and practical suggestions.

Mr, George Fernandes when he had
to prepare and present thig Budget,
had very little time to do that, prob-
ably less than a hundred days, But
even within that short period, Sir, he
has come out with some new ideas,
with a new  approach, with
regard to the functioning of
the Railways. He has laid emphasis
in the Budget on modérnisation, on
energy conservation and on compu-
terisation, wherever it is necessary.
Though he has expressed his helpless-
ness in providing more jobs to the
unemployed in the Railways, he has
tried to generate jobs outside the
Railways with the help of the Rail-
ways. It may 'relate to afforestation
and things like that. He has extended
the computerisation of hookings from
the present four metropolitan cities to
five more cities among which Banga-
lore is included.

Whenever an air accident takes
place, the compensation that is paid
is very high. What Mr. Fernades has
done is that in the case of the railway
accident also he has raised the amount
of compensation from the present rate
of one lakh rupees to two lakhs of
rupees. In accidents, whether it is the
rail accident or air accident, the
loss of life ig the same and any life
or limb lost can never be recovered.

Another thing that is to be wel.
comed is that he is going to provide
more accommodation and more seats
to the Seconq Class passengers by gra-
dually withdrawing the First Class
A/C coaches and the First Class coache
es. I hope while withdrawing these
facilities and extending them io the
second class passengers, the existing
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comforts and facilities of the second
class would further improve. I hope
in all second class carriages cushion
seats are going to be provided. Soci-
alism is not levelling down but social-
ism is levelling up- When we with-
draw facllities from the higher level,
the facilities for the Jover Jevel should
be improved so that the ftravelling
comforts of the lower level improve.

3.00 .M.

Another innovative idea that Shri
George Fernandes hag thought of
amidst the constraint of resourceg is
financiing the West Coast railway line
which is popularly called the Kon-
kan Railway line. This railway line
was initiated whep Prof. Madhu Dan-
davate was the Railway Minister
about 12 years ago. Once that Gov-
ernment  went out of power, this
scheme got put in cold storage. Of
course, in the last yedr’s Budget Shri
Madhavrao Scindia had made some
provision for construction of the line
from Mangalore up to Udipi, but the
congtruction work did not start. Now
Shri George Fernades hag come out
with a mnovel idea of associating the
States which are going to benefit out
of it viz. Maharashtira, Goa and Karna-
taka, by 'raising certain contributions
from these three States, by raising
certain contributions from the public
and certain contributions from the
Railways as well as from the General
Exchequer. If this scheme had not
been thought of ang if thig had been
teken up in the norma] course and
under the norma} procedure, this rail-
way construction would have taken 15
years to complete. Now that a new
method of financing this project has
becn initiated, the Railway Minister
has promised that censtruction of this
railway line is going to be completed
withip five years. I wish that this
scheme succeeds, not that it succeeds
for the sake of the Konkan Railway,
but this would open up a new era for
taking up other essential construections
where those projects could not be
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taken up because of shortage of funds.
I hope the Railwey Minister who is a
person of many ideas, many innovative
ideas, would also think in terms of, if
possible, celf-finanting schemes. Every-
year costs go up. Any project that is
done today is cheaper thap it would
be tomorrow. He ia his Status Paper
hag asked whether the money should
come fromn the Central Government
or whether it should come from the
Railway Finance Corporation or {rom
market borrowings where it is going to
cost a little more. In any case. I
personally fecl that these projects,
important projects, should not lag
behind on the grou.d of funds not
coming from the Central Governnient.
Even if it is costly, the money should
be borrowed from the Railway Finance
Corporation. The schemes and the mo.
dernisation programmes whicth are
going to Mring in better returns and
ealier rcturns should be taken up.
Many of the schemey huve bheen laying
usrimplemented for & very long time,
Asg far as possible, suime new imcthods
and new concepts should Lo applied to
such schemes and meney should be
found fo, their implementation.

The hon. Railway Miaister has in-
creased freight charges snd passcnger
fares in order to bridge the resource
gap. We find that the freight hike
which is 10 per cent is on the higher
side. Last yecar only, the frcight hike
was 11 pe'p cent. Though the increzse
is going to be 10 per cent, during
the off-scason for a period of six
months, it is going to be only 7 per
cent. It is going to be 10 per cent
only during the scason. There are
adverse commenis gnd  criticism on
account of hike in pecssenger fares.
It ig as high as 17 per cent on First
Class an:d Afr-Conditioned Class and
it is about 10 per cent on 211 classes.
Though the increase is attracting cri-
ticism, it had to be done because the
passengers were saved from this in-
crease last year. About two years
back also, passcngers were saved from
fare hike. There is inflation and be-
cause of incresse in cost of operation
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or of developmental activities, the re-
sources have to be found. It has to
keep pace with the inflation. So, the
Railways have to find extira money, If
this extra money is to be realised, they
have to increase the fare. But the
question is gs to how much the in-
crease should be. The increase in
freight charges should be such thatit
does not have more than the desired
adverse effert on the prices, Also,
when increaseg are made in passeigetl
fares, they shoulq mpt feel the pinch.
If you dont increase the fareg for
one or two years and then suddenly
increase it by 15 per cent or 17 per
cent in the third year, the passengers
are bound to fee] the pinch.

The Minister has increased the cost
of Platform Ticket from Re, 1 to
Rs. 2, I um very much doubtful
that thig inirease from Re, 1 to Rs,
2 is going to reduce the =vngestion on
railway platforms You have to make
a sample suivey in order to find out
how many people who are found on
the railway platform are paople with
tickets. I think more thay 50 per
cent of the people who arc found
on the platform are not holding tic-
kets, .

He has referred to people who
travel opn train {ops. How many
people are tliere who buy ticket; and
travel on tritin tops? I  make a
reference to what my hon, friend, Mr,
Baby said last year that people in
the South are in the hebit of pur-
chasing fickets. This is a very
serious issue, If all the people who
are travelling in. the trains purchase
tickets, then the Railway Minister will
not have this problem of increasing
the passenger fares every year and
that too to this extent. I hope the
Railway Minister will give a thought
to this and see that people who travel
should pay and must pay. If they
do not, they should be made to pay.

Now, Sir, I come to ihe aspirations
and expectations of the people from
Karnataka, Prof, Thakur who spoke
eariler 10 me was referring to the
number of Maflway Ministers who
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a lot of scope is there for industrial
and developmental activities. So, I
would like to appeal to the Railway
Minister who has not made any men-
tion about this in the Budget that he
would kindly consider and see that
some commitment is made so that,
if not in thig Budget, at least in the
coming Eighth Plan it is included and
it ig taken up. I would also like
to bring to the notice of the hon.
Minister that there Is another missing
link, i.e. Hubli-Hospet, Eariler; the
Hospet-Guntakal ling which was a
metre gauge track was converted into
broaz gauge. At that time the rea-
son given was ‘operational] conveni-
ence’,  This clause, ‘operational con-
venience’. This clause, ‘operational
conveience’, can be applied in this
case also and the Hubli-Hospet line
converted into broad gauge. Thig is
a very important link.

Sir, Hospet pelt is rich in iron ore.
The concentrate of the iron ore in
this areg is something like 62—65 per
cent, which is the richest in the whole
world. In this connection I would
like to point out that the Vijaya-
nagar Steel Plant ig also being plann-
ed. Of course, the foundation stone
for the Vijayanagar Steel Plant was
laid way back in the year 1971 by
the late Shrimati Indirg Gandhi, The
Government of Karnataka haz al-
ready acquired 9,500 acres of land
for setting up this steel plant. Since
there is a demand from the State
Government as well ag from the peo~
ple of this area, this scheme is going
to be included in the ERighth Plan.
. To make this steel plant functional a
railway link ig required and, there-
fore the Hubli-Hospet conversion
should be considereZ.

There is also a demang for a new
railway line between Hubli and Kar-
war. If I mistake not, this demand
is nearly hundred years old. As you

know, Karwar is the world’s best
natural harbour. On that sea-coast,
a €efence project known as ‘Sea

Bird’ is coming up at a cost of Rs.
2500 crores. Therefore, the Rail-
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ways are not able to lay this line, at
least, they should prevail upon thg
Defence Minister to include this rail
link as a part of their project.

I would also like to draw the atten-
tion of the hon, Minister to the prob-
lem in the case of the Hubli Work-
shop. Thig is the oldest in the whole
country. It is more than hundred years
oid. It employs about 5,000 workers.
The work culture ip this workshop is
the best in the whole countsy. You
entrust any work, any job, to them,
they do not resist it. On the other hand,
they take it as a challenge and turn
ouvi the job more efficiently. In fact,
many times, they have been awarded
for doing good work. This workshop
needs modernisation and renovation.
A 17-crore rupee expansion scheme
has been sent to the Railwas for their
approval. The same may please be
lookeg into ang sanction accorded. In
case thig workshop ig not re-
novated, if the structures are
not repased, there ig the fear
of the workers being retrenched.
Another disadvantage is that, Hubli
being on the metre guage section, this
workshop is attending only to the.
steam engines which are gradually go-
ing to be phaseq out and, therefore,
it is facing shortage of work, In case
the workshop is not going to get
enough work, the workers may have
to be retrenched. Therefore, it is
urgent that this aspect is looked into
by the hon. Min.ister and something
is done in that regard.

We have also been asking for a
scparate zone for Karnataka. Almost
every State is having one or two se-
parate zones, I need not detail the
advantages of having a separate zone.
When representations were made, the
Railway Minister himself said that due
10 financial constraints they cannot
have a separate zone. In Karnataka
we have three railway divisions. Two
divisions, at Bangalore ang Mysore.
are linked to Southern Railway, One
division which is at Hubli is linked
iy South Central Railway. Ag we are
linkeq to two different zones, we have
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_to run from pillar to post to get cer-
tain things. Hubli itself is the se-
cond biggest city in Karnataka and
the South Zone territory starts about
ten miles from Hubli. For anything
Lappening ten miles beyond Hubli we
have to go all the way to Madras.
We hag made an appeal to the
Railway Minister that if you are not
going to give us a separate zone, at
least bring all these three divisions
within one zone, that is the Souhern
Railway zone which has its headquar-
ters at Madras.

In Karnataka we are not having any
fast trains. The fastest train that
runs is at a speeq of 50 kilometres.
Al] other traing run at a speed of 30
to 32 kilometres If you have to
travel from Bangalore to Bombay by
1his route, you have to spend nearly.
32 hours. 1 take this opportunity of
bringing this also to the notice of the
Railway Minister, requesting him to
start a new fast train from Belgaum
to Bangalore.

Lastly, I would like to say that
while presenting the General Budget
Prof. Madhu Dandavate has said that
he is going to come before the House
after six months to acquaint the House
of what al} was the promise and how
much has been achieveq in the six
months’ time. May I also make a sug-
gestion? The Railway Minister has
presenteg the Budget. He 'has initiated
many plans in the Budget. Let him also
come before the House in the next
six monthg and tell us what he has
been able to achieve and in the mean-
time if any new  things have been
thought of.

1 am confident that a person like
George Fernandes, with his experien-
ce, outlook ang dynamism, is going to
turn this railway administration into
a2 dynamic organisation by bringing
in new improvements,

Lastly, Railways, though are not
commercial, are run on commercial
basis. Commercial means it has to
enter into a competitive field and for
that you have to cut or reduce costs
by using modern methodg and run the
organisation so efficiently that whoso-
ever comes into contract starts linking
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this organisation. From that point of
view I am confident, Shri George Fer-
nandes as the Railway Minister, is
going to achieve the success oy
making this a dynamic organisation.

SHRI KAHNU CHARAN LENKA
(Orissa): Mr. Vice-Chairman, we are
diseussing the Railway Budget today.
This Railway Budget will open a new
chapter in the history of this House,
a chapter which is of a very discoura-
ging nature. The Budget has been
presenteq for the first time in this
House py a minority Government. So
the people of the country do not find
any improvement or any future with
this Budget hecause in every budget
thera Is a political will behind the
budget. But in this Budget we do
not see any political will for the deve-
lopment of railways in the country.
The Janata Party which is in the
Government. . . (Interruptions) Party
or Da] iz the same. We call it Dal in
our language, in English it is Party.
This Party has no political will at all.
They hag the will to come to power to
dislodge the Congress Government,
Having come to power, their poltical
will has ended there. So we do not
see any newness in the Budget which
has been presented.

The Indian Railways are the biggest
public enterprise in the country. It is
the largest in Asia ang the second
largest in the whole world managed
by a single management. It plays a
very vital role in the field of economic
development of the country Every
sector of the society, be it rich or poor,
every man or woman is affected by
the performance of the Railway De-
partment.

[Vice Chairmapn (Shrimati Jayanthi
Natarajan) in the Chair.]

Madam, thig Budget generally covers
half of the economy of the country
ang affects the people in their multi-
farious problems. In this Budget, the
Railway Minister claims that he has
given rclief to the weaker sections,
which ig not true. The exemption in
the railway freight for the essential
commoditieg is of peripheral nature,
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This kind of exemption is a poor con-
solation because these articles are al-
ready bearing fairly heavy freight
charges, I had considered the Rail-
way Minister to be a very dyna-
mic person  earlier. Now that
impression has been taken away
from my mind by his presenting this
kind of a Budget in this House. He
has committed a great mistake by in-
creasing the passenger fares and rail-
way freight rates at a time when the
rate of inflation is already high. The
restricteq increase is also bound to
affect the weaker gections of the
gaciety.

Another glaring factor is increase in
regional imbalances. For example, the
south-eastern region has been badly
neglected in many respects so far as
railway development is concerned.

PROF. CHANDRESH P. THAKUR:
North-eastern region also.

SHRI KAHNU CHARAN 1ENKA:
There are many. Specially I am men-
tioning the south-eastern region, and
1 am speaking with a heavy heart. I
do not want to encourage the feeling
of regionalism, but in this budget this
matter is so glaring that I cannot ig-
nore mentioning it on the floor of the
House. While new railway lines are
being openeq every year in the nor-
thern States, even sanctioned projects
ang sactioned lines in Orissa are being
stoppeq or delayed for years together.

Madam, s you know, the Paradip
Port was started 20 years back. In
order to connect Paradip Port with
the hinterland of ore mining areas, a
railway line was started some 16 years
back, from Paradip to Banspani. But
that line hag not yet been completed.
It has been completeq from Paradip
to Daitari, but from Daitari to Bans-
pani it has not yet been completed on
the plea that this portion of the line
is pot viable. This line is meant for
carrying iron ore iIrom the mining
areag to the Paradip Port for export
purposes The Paradip-Baspani line
via Daitali is a project which was sanc-
tioned in 1975 but, up till now, only
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half of it has been completed. The
cther portion is still pending comple-
tion. This year this project has not
been provideq any funds.  There-
fore, the future of Paradip is doomed;
there is no future there. It is going
to be a dead port due to shortage of
sufficient quantitiegs of iron ore at the
port site. For want of this raiway line
up to Banspani iron ore is not sup-
plied to the port with the result that
the export target hag been decreased
very badly.

But, Madam, regarding the second
project the Talcher-Sambalpur line,
the cost of the project was Rs. 4%
crores, out of which the previous
Government had spent about Rs. ¢
crores I thank the honourable Railway
Minister that in the current year he
hag allotted Rs 25 crores to complete
the project. But if this rate of prog-
ress will continue, I think, the whole
of this Five-Year Plan will be com-
pleted, but this project will not be
completed. So, I request the Railway
Minister to provide more funds so that
this railway line iz completed within
two years because the scheduled time
for its completion was 1990 and al-
ready it has been delayed. So, some
more funds are necessary in order to
complete this Sambalpur-Talcher line.

Madam, four years back a Division
was started at Sambalpur. A meagre
amount of Rs. 30 lakhs was allotted
for that. Nothing has been done. So,
the people of coastal Orissa started an
agitation.  Their feeling is tht they
have been badly neglecteq by the Rail-
way Department. Sa, this Division,
the construction of this Division
should be augmented. More funds
should be allotted for this Division.

Madam, so far as the Railway Map
of India is concerned, you kindly have
a glance over the map of Orissa. You
can easily imagine how Orissa was
neglected so far as the Railway De-
partment is concesned. Before the
independence, Orissa had got two
lines fortunately or unfortunately. One
is the coastal line, The Britishers
wanted to connect Calcutta and Mad-
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tas. So, they haq the coastal rail-
way line, ribbon line. In the western
sector, the Britishers wanted to con-
ect Bombay and Calcutta. So, for-
tunately some portion of the Bombay-
Calcuta linc went through Orissa in
the western sector.  So, apart from
these two lines nothing has been done.

I told you, Madma, only one line
which wag started after the indepen-
dence, the Paradeep-Banspanj line, has
not been compelbed yet. Out of 175
km., about 100 km. has been com-
pleted, and 75 km. is still pending.
So, this is the affairs of the Railway
Department in Orissa.

Madam, the South-Eastern Railway
Headquarters ig situated in Howrah.
Howrah is a place which does not be-
long to the South-Eastern Railway.
The people of Orissa have been clai-
ming and demanding since long to
shift this Headquarters from Howrah
to Orissa because the major portion of
the South-Eastern Railway is in Oris-
sa. But, up till now, the Government
hag not taken any steps to shift this
Headquarters to Orissa. Last ycar in
the Orissa Assembly there was a una-
nimous  resolution in the House to
shift this Headquarters from Calcutta
to Bhubaneshwar or Cuttack. But
nobody has given any importance to
this demand. In the last election we
faced a lot of trouble. Of course, the
Government in Orissa now has pro-
mised to the people that it will fulfil
this demand, a long-standing demand
which Orissa was demanding since 40

vears, to shift this Headquarter's
from Calcutta to Bhubaneshwar,
It 1is to Dbe seen how the Govern-

ment of Orissa and the Government
of India help in the shifting of the
headquarters in Orissa.

If you look to the present irans-
port system of tke Railwavs from
Delhi to Bhubaneshwar, the State
capital, there are two super-fast
trains. One is the Neelachal Ex-
press and the other is- Puri Express.
They have been nameq super-fast.
but while the Puri Express takes 32
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hourg at the minimum from Delki
to Bhubaneshwar, the Neelachal Ex-
presg takes 36 hours. So, while
these trains have been named as su-
per-fast trains, actually they are
super-slow trains. There is another
train coming fsom Puri. It is named
as Utkal Express. We call it Bharat
Darshan train, This train starts
from Puri in the morning and it
again enters Orissa the next day. It
ctarts from Puri, goes to Khargpur
and then to Tatanagar and next day
at about 2 O’clock again, enters Orissa
at Jharsuguda. It touches West
Bengal, Bihar, Madhya Pradesh, Raj-
asthan, Uttar Pradesh; Haryana and-
then comes to Delhi.  So, this s
perhaps the national integration
train. It takeg 52 hours tor reach
Delhi.

Now,Iwould make one submission
in the House regarding the retiring
Mcmbers of the House, Since long
they are demanding railway pass for
their journey, Up till now the Gov-
ernment has not considered it, I
would request the Railway Minister,
if he considers thig case, he will be
remembered, because it is their long-
standing demand on behalf of the Ex-
MPs Association. So, 1 request him
to consider tkis demand favourably.

While concluding T must say that
there js nothing new in this Budget.
As 1 said in the beginning 1 reiterate
again that there is no political will
behind this Budget. Every Budget
requires a political will to develop
the couniry. Here we see there is
np political will, This Government
had the political will to come to pow-
er and their political wil] hag ended
there, The people of India do not
expect anything from this Govern-
n}ent_ The ery fivrst Budget has
discouraged the poor people of this
country, There is nothing new ip it.
It is a high-sounding Budget, but
there is nothing in it. This budget
has opened a mew chapter of frustra-
tion in the history of Indian Rail-
ways. The target which this Gov-
ernment has set, it will surely fail
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t0 achieve it. Madam, I do  not
expect anything from this budget ex-
cept frustration, discouragement and
hardship for the poor people, Thank
you,

THE VICE-CHAIRMAN (SHRI-
MAT; JAYANTHI NATARAJAN):
Before I call the next speaker, I
want to ask the Memberg whether
Frof. Asima Chatterjee can be given
a chance to speak because she is leay-
ing the town today.

SOME HON. MEMBERS: Yes.

THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJANj:
Prof. Asima Chatterjee.

PROF. (MRS), ASIMA CHATTER-
JEE (Nominated): Madam  Vice-
Chairman, I thank you for giving
me opportunity to participate
in the discussion on the Rail-
way Budget for 1990-91 present-
ed by the Railway Minister in this
House on March 14, 1990, Thig is the
first Railway Budget of the National
Front Government and coming from
a dedicateq socialist hon. Railway
Minister, leader of the Railway-
men’s Union, we expected much
from Mr. George Fernandes. We ex-
pected that something effective will
come out which will be beneficial to
our common man. The budget was
expected to raise high expectations, as
I mentioneZ earlier, but I am sorry to
say that the budget has not come up
to our expectations. To our utter dis-
may, we observe the Railway Min-
ister has proposed an allwound in-
crease in fare and freight, parcel
and luggage rates and alsp monthly
season tickels. There is a sharp in-
crease of 17 per cent in the fares of
air-conditioned first class, AC sleeper
class, first class and AC chair in mail
and express trains for varying dist-
ances. The second class sleeper
surcharge has also been incraased
substantially ranging from 33 per
cent to 55 per cent, The surcharge
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for a distance up to 500 Kmg has
been raised from Rs, 10 to Rs. 15, for
distances of 501 to 1000 KMs the
hike is from Rs. 15 to Rs. 20 and for
distances beyond 1000 KMs it will
be from Rs, 15 to Rs ,25. For second
class ang season tickets there js an
increase in the fare varying from
Rs. 4 to Rs. 12 per month. The increase
in the case of first class monthly
season tickets is to range between
Rs. 16 and Rs. 48 depending on dis-
tance, Even the platform ticket Las
not been spared and it will now cost
Rs, 2 as against Rs. 1.50. There is
a sharp increase of 10 per cent in
freight charges, parcel and Iluggage
rates although some essential com-
modities have been exempted from
the hike, The effect of these changes
is bound tg hav substantial upward
impact on the price level of essential
commodities, The middle class which
is mainly on railway transport, will
be extremely hard hit not only by
the increase in the second class
sleeper surcharge, but also in the
hike in the fare in second class ac-
commodation of mail and express
trains. Even the daily commuters
who use seasonal monthly tickets for
going to their places of work have
been made to bear additionai bur-
den. Surely this type of budget
cannot be called an egalitarian bud-
get and one canno{ associate a reno-
wned gsocialist like Mr, George
Fernandes with suck a budget.

So far as my analysis goes, the in-
crease in fare and freight will fail
to check inflation and the increase
in price index of essential commodi-
ties, The price index is al-
ready showing an upward trend.
I pleag to the Minister that
he may kindly agree to reduce to
some extent the hike in railway fares
at least in the second class apd in
the rates of monthly seazonal tickets
as this will cause not only inflation
but economic depression, This will
create much hardship to kisan, the
rural people, the weaker and the
backward sections including the mid-
dle class and thLe lower middle class,
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Sir, coming to revenue receipts, I
feel the Railways can earn a  size-
able revenue if they tone up admin-
istration, cut down wasteful expendi-
ture, repair wagons and coaches in
time to increase their life span.
which would save huge expenditure.
Otherwise, these wagons and coaches
would be disposed of as scrap iron
as Iis happening. I suggest more
sheds and more repair work-
shops are to be established and
timely repair work is to be taken up.
The Railways shkould also control
thousands of ticketless travellers and
revenue can also increase by check-
ing damage to railway property, wa-
gon-breaking and theft by anti-social
elements for which huge compensa-
tion is being paid by them. Vast
land adjoining railway lines has been
illegally occupied and if this land
can be reoccupied and can be proper-
1y utiilsed, then the Railways will
be able to earn more revenue, Indian
Railways received a World Bank
loan of 400 million dollars. Besides,
the Railways have received 190 mil-
lion dollars as loan for the Asian
Development Bank for loco procure-
ment and for importing new techno-
logies and the EXIM Bank of Japan
co-financed tke loan with 100 million
dollar credit. Nothing has been
stated about this loan as to how it
was utilised and this fund  should
have accountability at least to the
Members of this august House and
the Railways should work vigorous-
ly to promote tourism by providing
a mode of transportation which is
not only economical but has a special
fascination for the tourists. For this
purpose, the hon, Minister will have
to work in consultation with the Min-
ister of Civil Aviation also and also
the States and this will help the Rail-
ways to earn more revenue. I under-
stand the Indian Railways are a
founder Member of ESCAP that
is Economic and Social Commission
‘of Asiag and Pacific and also
UIC, IRCA/Brussels, ORE and
UMIC. Since the Indian Railways
enjoy international cooperation, I
would like to know whether this re-
lation has further improveq so as to

[22 MAR,

19901 1990-91 250

receive more funds from them for
overall development of the Railways
and also for the technological
upgradation, modernisation of the
Railway system and also whe-
ther any exchange programme
for technical assistance has been
formulateg ag this would considerably
help the Indian Railway to improve
the existing infrastructure, the tech-
nological upgradation of the network,
upgradation of the communication
network and computer-based freight
operation system and more computer-
isation of passenger reservations in
metropolitan towns. I believe funds
that woulg be available through inter-
national cooperation may be utilised
for improvement purposes and for in-
creasing revenue and it would not be
necessary to hike passenger fare and
freight chargeg as proposed in the
Budgat.

In the Annual Report and Accounts
1988-89 of Indian Railways, detailed
information on rescarch and deve-
lopment has been given on pages 34
to 38. It has been mentioned that
the Research, Design and Standard
Organisation (RDSO) functions ag ad-
visor ang consultant to help the Indian
Railways in all tcchnical matters.
Scientists, technologists, educationists
and senior executives are in the
body. I would like to sug-
gest that in this regard—i.e. in
technical matters and in connection
with the technical improvement and
technological upgradation—the Indian
Railways should work for research
and development in collaboration
withk IITs, Universities and National
Metallurgical ILaboratories and other
national laboratories under the
Council of Scientific and Indus-
trial Research. More research and
development centres need be opened
for which there should be provision
in the Budget. It should provide
fundsg for further technological deve-
lopments.

Two years back, Madam, I had rais-
ed in this House the need tp replace
the single line by a double line from
Sheoraphulj to Tarakeswar, a very
important pilgrim centre in
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Hooghly Dislrict, West Bengal, More-
over, thousandg of pcople are vom-
ing from Tarakeswar to Calcutla to
attend their offices and also thousands
of students are coming to study in
schools, collages and  universities. I
myself have the bitter experience of
waiting there for a train. Last ycaf I
had been there. I could find that I had
to wait for an hour and so long
as the up-going frain did not come
downr, I couldd not go to Calcutta. 1
request the hon, Minister to look into
the matter and do the needful. 1
understand that the survey revort has
already been submitteq to the Ras-
tern Railway. I was associated with
the Eustern Railway Board and there-
fore, 1 am aware of this. But the
proposals scem to be pending and
nothing hag been done. It ig of
utmost imporlance to give rclief to
the student communily and to the
common peovie. I dp not know whe-
ther those proposals have gone to
the cold storage. May I further add
that the conversion of the single line
to double line will give relief parti-
cularly to those who come to the city
daily for earning their livelihood, for
selling the products which they ob-
tain from their agriculturaj produce?

Now, Madam, coming io the qucs-
tion of railway safety, 1 regret to
point out that we have not been able,
as yet, to completely eliminate railway
accidents or even to  substartially
reduce them. Only a few days back the
Railway Ministey made a statement
regarding a serious accident involv-
ing the Dehradun-Bombay Central
Express which took place on the 14th
of this montl. To my mind, the pos-
sibiiities of rail accidents can be sub-
stantially brought down by an ail-
round vigilarce of the opcration staff
and by ehancing operational effi-
ciency. I do not know if it is possible
to evolve some sort of foolproof ar-
rangement whereby a train moving
on the line can receive back positive
signal through ultrasonic system about
the existence of another moving train
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from the opposite direction, Such
ultrasonic systemg are used by navi-
gators in order to protect their ships
against accidents with ice-berg. Can
similar signalling system not be used
in trains also so that accidents can be
cvoided?

1990-91

The hon. Ministe; has mentioned
about passenger amenities. At pre-
sent, the long distance passengers,
even in super-fast trains do not get
reasonable comforts during their jour-
ney. Many unauthorised passengers
from the intermediate stations, with-
out any rcservation, forcibly get into
reserved compartments and  disturb
the bona-fide passengers and more
often the railway staff are unable to
provide any relief. This ig very un-
fair and should be put an end to.
Especially now, when there is a steep
incrcase in the railway fares, the
Railway Minister should look into the
comforts of passengers. I wouldq also
like to mention again this year that in
more closely associated with the pas-
senger amenities and they should get
amenities like having pure drinking
water, gond food ang some entertain
ment. I have observeqd in foreign
countries that there are film shows or
some such entertainment for long dis-
tance passengers, I think there should
he some arrangements for entertain-
ment here also in the negr future.

Regarding level-crossing accidents
I made a mention last year. In fact, I
would say I mentionedq many times
because 1 have been here for meore
than eight years. However, I would
like to mention again this year that in
level-crossingg there should be over-
head bridges hecause many people
like to mention again this year thatin
resulf of which accidenfs take place.

I would Ilike fo suggest
2 v.um that  care should ke
taken for this. T don’t like

to take much time of the House and
I think, there shoulg be some improve-
ment in the Railway catering service
and also some sort of relief must be
there for the long-distance passengerw
Rescrvation should be properly done.
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While concluding, Madam, 1 would
like to say that the Railway staft
should be given more amenities more
comiorts like housing, medicare, hos-
pital facilities and particularly edu-
cation ty their children so that they
can live comfortably as fhey are ren.
dering great service to the nation.

With these words, Madam, I conclu-
de and I thank you once again for
giving me an opportuniy to speak on
this matter.

SHRI MOSTAFA BIN QUASEM
(West Bengal): Madam, I am very
much thankful to you for glving me
this opportunity i, take part in the
general discussion on the Railway
Budget for 1990-91.

At the very outset, Madam, I.would
lke to pont out that I am not fully

satisfleq with all the Budget proposals

of the Railway Minister of the Na-
tional Front Governmeént. I wish 1
could wholeheartedly support the
Budget proposals, but I cannot do
that and I wll {ry to elaborate the
reasons for my not supporting all the
proposals of the Railway Minister I
would also like to point out that our
party, that is, the Communist Party
of India (Marxist), has already ex-
pressed its unhappiness over the way
in which the freight rates and the
passenger fareg have been increased
or have been propesed to be inereas-
ed in order to mop up additional re-
sources for the Railways,

Now, it is already known that the
Railway Minister proposeg to mop up
an additiona] revenue of Rs 892 crores
and, of this amount of Rs, 892 crores,
Rs. 487 crores will come from freight
traffic and the remaining Rs. 405
croreg will come from the passenge:
traffic.

Coming to the increase in passen-
ger traffic, of this amount of Rs, 405
erores which is likely to come out of
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the increase in' the passenger fares a
detailed break-up will show that the
major brunt of this increase in the
passenger fares will have t6 be born.:
by the passengers f{ravelling in the
Second Class in different trains and,
according to one calculation—and 1
think that that calculation Is correci—
of this amount of Ks. 405 crores, which
is kikely to be raised by the Govern-
ment by increasing the passenger
fares, the commuters travelling in
the Seconq Clasg will be contributing
nearly Rs, 340 crores. "So, the burden
will definitely be oh' the common
people, the low-income group and the
middle-income group, for whom the
railway transport is the main means
of transportation.

Madam, a seventeen per cent in-
crease in the passenger fare for pas-
sengers travelling by the A/C First
Class and First Class may be justified
because that may amount to taxing
the people who have the eapacity to
pay. But the way in which the rise
in passenger fares is being made
showg that in the case of jurneys be-
yond 1,400 kms. the increase is more
than seventeen per cent T respect
of passengers travelling’in the Second
Class. Apart from that there is a
sharp increase in the monthly season
tickets for passengers {ravelling by
the Second Clasg and, with the allied
lincrease, mamely, sleeper surcharge
ang increase in the luggage rates, all
these will eombine together and will
adversely affect or put burden on the
common people of our country,

Then, there is the distuibing pro-
posal for increasing the freight rates.
The honourable Minister proposeg to
give incentives to the railway users,
to offer more traffic to the Railways,
by providing for a rise in the freight
rate by seven per cent during the
slack monthg of April to, September,
ang beyond that period, that is, from
October onwards, an ificrease of ten
ver cent in the freigh?® rate, It is, of
course, hearfening ty note that certain
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essential commodities like foodgrains,
edible oils, sugar, gur and certain
other items have been exempted
from the increase in the freight char-
ges. But the ten per ceat increase
in the freight rates will definitely be
inflationary in effect, Madam, only
the other day, that is, on the 19th of
March, the honourable Finance Minijs-
ter announced hikes in the prices of
petrol and high speed diesel, All these
combined together will zdversely in-
crease the cost of transportation and
will have the general effect of stimu-
lating the inflationary pressure and
the main burden will be on the com-
moqn people of our country.

Of course a very welcome feature
of the Budgst proposals has been the
decision of the Railway Minister to
discontinue the production of A/C
First Class and First Class coaches.
This is definitely an egalitarian ap-
proach, But that approach. is not re-
flected ip the passenger fare and
freight rate structures proposed py
the Railway Minister.

For all these reasons, Madam, I am
not in a position to support all these
proposals relating to the rise in pas-
senger fares and the increasg in the
freight rates since the main hrunt
will have to be borne by the com-
mon people, by the ordinary people,
of our country. So, in tune with the
demand of my party, the CPI(M), 1
would strongly urge upon the Govern-
ment, the Railway Minister particu-
larly. to give g second thought to this,
considering the fact that as a result of
all these inereases, alongwith the n-
crease in the prices of petrol and
high speed diesel through the General
Budget, the common people will be
put to tremendous Eardships and
difficulties. I would oncs again urge
very strongly upon the Railway Minis-
ter to gvie a second thought to these
provosals and T would expect that the
Railway Minister. while replying to
thi~ debate, will definitely come cut
with a revised proposal which will
give yunie relief to the common people
of oup ¢« Mintry,
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Madam, it is not something new that
the Indian Railways are having finan-
cial constraints. The Railways have
been suffering from resource crunch
ang it has been streamlined by the
Railway Minister in the Status Paper
on the Indian Railways which has
been published very recently, We
can understand, and we do really un-
derstand, the compulsions and the
constraints which the Railway Minis
ter has to face in mobilising addi-
tional resources to meet the require-
ment of funding new railway pro-
jects for development in the railway
system. But resource mobilisation can-
not be fashioned in a way whicn
puts an additional burden on the
common people of our country wio
are bearing the brunt of increasing
prices for a long time, The time has
come when a serious thought should
be given to the question of restruc-
turing the railway finance, Some way
must be found, some longterm mea:
sures should be taken, so that the
resource crunch from which the rail-
ways suffer can be mininiised. And
this necessitates a serious thought ¢f
radical restructuring of the railway
finance, Here in this context I would
urge upon the Government of India,
particularly the Railway Minister, {0
consider very seriously whether the
age-old system of the railways pay-
ing divideng t¢ the General Exche-
quer should continue because the
railwayg are incurring certain social
costs, costg incurred by the railways.
not for itself but for the society as a
whole, in the form of operation of
certain uneconomic lines complying
with cost restraints and carrying cer-
tain essential commodities at con-
cessional rates, The social cost borne
by the railways during 1988-89 was
estimated at Rs. 1644.46 crores, There-
fore, in the context of social costs
being incurred by the railways, the
question of continuing with the prac-
tice of the railways paying dividend
te the General Exchequer should be

seriously reviewed, As a way out to
get out of the resource constraint we
find from the Railway Budget speech
of the honourable Railway Minister
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that he hag advised his officers, the
railway officials, to search for a non-
traditional source for funding new
railway projects, and one approach
has been to associate the State Gov-
.ernments with railway projects along
with the Railway Ministry, Examples
.are there. The State Governments of
Bihar and UP have been associated
with the construction of Chhatauni-
Wagah rail-cum-road bridge, S far
as the Konkan Railwayline is con-
cerned, attempts are afoot {o associale
.the State Governments of Maharash-
tra, Goa, Karnataka and Kerala and
there have been reports that there
.has been a positive response from
these State Governments. But I woula
like to emphasise is  that
these are particular cases of
_particular State Governments coming
out for financing railway . projects
along with the Central Government.
But this should not be made a gene-
ral criterion for taking up new rail-
way projects because States which
.are not capable of funding these pro-
_jects will be in difficulty. Yoy are
aware that because of the calculated
and continuous design by the previous
Government to make inroads into the
areas of fiscal operations of State
‘Governments of our country, what-
ever may be the party in power in the
seat of the State Government, in a
majority of cases violating all ndrms
of federal fiscaj operations the pre-
vious Government made inroadg into
the areas of fiscal operations of State
‘Governinentsg as a result of which the
State Governments are left with very
scanty source of Tresource mo-
bilisation. In each and every case
if the State Governments are called
upon to participate in carrying out
railway projects, then it wil] amount
to doing injustice to the States which
are already suffering for want of
"adequate finance for funding théirown
projects. So, I would like to submit
‘that the whole thing should be dis-

cussed in depth, Elaborate discussions
should be helg before further associa-
-ting the -State Governments with the
~funding of new raliway projects.
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There is no denying the fact and
there is no gainsaying the fact that
unemployment is a clossal national
problem in our country and the Rail-
way is the single largest employihg
unit of our couatry. But what has
been the situation during the last 10
years? We are given to understand
through the budget speech of fthe
Railway (Minister that the annual
average increase in jobg in the Rail-
wys during the last 10 yedrs hag been
just 0.6 per cent. The Railway Minis-
ter states that there jg no greater
scope for creatic of additional jobs in
the Railways, Madam, this statement
of the Railway Ministey regarding
employment potential in the Railways
is, according to my understanding,
for from encouraging and one may
even call it somewhat disappointing.
Unemployment! being a colossal na-
tional problem, an honest attempt is
to be made to strike a balance between
the need for modernisation and the
need for Creating additional employ-
ment opportunities, One may read
in the statement of the present Rail-
way Minister. in his budget speech a
continuation of the ideas of his pre-
decessor which is the offshoot of the
previoug Prime Minister’'s craze for
so-called modernisation, The hon.
Minist¢r should make an honest at-
tempt. to strike g harmonious balance
between the need for modernisation
and the need for creation of addition-
al employment opportunities Simply
brushing aside the question that there
is no scope for creation of additional
employment opportunities in the Rail-
ways cannot be appreciated. The
Railway Minister has devised a way
to create additiona]l employment op-
portunities, not directly within the
Railways but indirectly in other sec-
tors of the economy, particularly in
the rural sector and in the cottage
industries sector through projects in
the Railways. According to him, that
will create employment opportunities
indirectly, But I think that this
possibility of creation of employment
opportunities through the impact df
measureg taken in the Railways ig not
‘& very serious proposition. That can-

1990]
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[Shri Mostafa Bin Quasem]
us very far ip mitigating or in chal-
lenging the unemployment problem.

Madam, another thing to which L
would like to draw the attention of
the hon. {Ministey is the question of
Industrial relations. To my under-
standing, industrial relations in the
Railways have been discussed very
elaborately and in a pledsant manner.
But the matter-of-fact situation is
somewhat different. That requires im-
mediate attention of the hon. Railway
Minister, Our Railway Minister ig a
prominent trade-union leader, particu-
Jarly of the railwaymen, of our country,
He must be knowing that hundreds
of railway workers were ‘removed
from service or retrenched from ser-
vice by the previous Government for
taking part in the legitimate trade-
union activities and they were subject
ed to other forms of victimisation
such as pebal transfers, break in
service, etc, These forms of victimi-
sation have been inflicted on several
hundred employees. There was a
genuine eXpectation on the part of
such employees that Wwhen there
has been a change of Goveérnment
and the (Government which inflicted
this victirnisation on our employee8
has been removed from power by the
people of our country, the present
Government, particularly the Railway
Minister, would come out with a dec-
laration that such victimisation mea-
sures will be removed, But, unfor-
tunately, this expectation still conti-
nues to remain unfulfilled so far as
the hundreds of victimised railway
workers are concerned,

Madam, I would like to remind the
hon. Railway Minister—I would like
to repeat—y prominent trade union
leader, particularly of the railway-
men that the 8-hour working day for
all categories of Railway workers
which wag one of the major demands
of the 1974 Railway strike has not
been settleq yet. Even the demand

.of 10hour duty for the loco running
staff fronr signing on to gigning oft
remains ubsettled. The locy running

[RAJYA SABHA]

1990-91 260
staff were forced to go on a etrike
in 1981, and they were victimiseq by
the previous Government, According
to my information, about 700 such
loco running staff are rotting outside
and they are without employment.
They had the expectation that some
justice will be done to them, not that
they are thinking that everything has
ended because no mention is there in
the Railway Budget, but they still
hope that the Railway Minister will
come with some soothing declarations
in no time, But I would like to re-
mind the hon. Minister that during
the 1977 Janata regime, within a
petriod of only six weeks of its assum-
ption of office, the then Railway
Minister had the proug. privilege of,
announcing inside the Parliament that
he kept his promiser te: re-instate
those employees who were removed
irom service for taking part in ‘the
1974 Railway strike, But, unfortun-
ately, a period of 15 weeks has already
clapsed since the present Janata since
the present Janata Dal Governmeni
came into office, but no such annouh-
cement hag still been made by the
hon, Railway Minister on behalf of
the prescnt Government at the Cen-
tre. So, such employees do suffer
from an agony. I would strongly urge
upon the hon, Railway [Minister to
consider reviewing their cases be-
cause, so fay as the loco runming staff
are concerned, Madam, you must be
aware that the judgement of the Ad-
ministrative Tribunal are in favour
of their re-instatement. But the Rail-
ways have gone to the Supreme Court,
The hon. Minister should make a
review of their position and remove
all the victimisation measures which
are inflicted on them. (Tim, bell
Tings)

Madam, before I conclude, T would
like to refer to certain pending Rail-
way projects in my own State of 'West
Bengal. Madam, Metropolitan trans-
port project has recorded an overall
prodresg of 81 per cent by the end
of January, 1990 A pwrt of the Phase-
I of ‘the project, i.e from. Esplanade
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to Tollyganj hag already been opera-
tional from April, 1986, ang the re-
maining part, i.e. from Esplanade to
Dum Dum is expected to be operation-
al py 1991. Madam, metro traffic is
picking up fast and a level of 56,000
passengers per day has already been
reached. What I would like {p em.
phasise upon the hon. Railway Minis-
ter is that Phase-IT of the Metro Rail-
way project provides fa@ extension
from Tollygunj to Garia. The State
Government of West Bengal feels ‘that
it is high time that the § Km, stretch
from Tollygunj to Garia was taken up
for execution immediately by the
Railway Ministry. There has been a
tremendous growth of population in
the area from™~ Tollygunj towards
-Garia, during the last tén years, and
the Metro extention will generate
very large traffic from this area at
practically very little extra cost as
the existing assets of the Metro from
Tollygunj to mplanade will need no
changes. The extension of the line
- can be overground--mostly along the
cmbankments of Tollygunj’s nalas,
and this will be much cheaper than
the underground construction, Any
further delay in coming to a de-
cision about this phase of work is
likely to involve greater cost escala-
tion, Besides, Madam, this section,
when opened to tiraffic, will reduce
the operational cost of the Metro
Railway by better capacity utilisation,

Then, T would like to refer to the
Tamluk-Digha broad gauge line. You
afe aware that the project was sauc-
tioned in 1987, The construction work
is ‘progressing very glowly. The physi-
cal progress up to July, 1989, is only
.9 per cent although the project is
scheduled for completion in 199394
I would very much urge upon the
hon. Minister to see that the work is

completed w1thm the targeted pe"lod .

of time,

Then, the Budge Budge—Nam-
khana railway line. The project was
in the Railway Budget for the year
1981-82. In 1987, the Ministry = of
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Railways sancioned a truncated -part
of the proposeq railway line, je., from
Lakhikantapur to Namkhana, which
is a length of 47 kms. I would very
much urge upoh the Government,
particularly, the hon. Minister, that
the whole length from Budge Budge
to Namkhana be sanctioned and -sub-
stantial allotment of funds is. made in
future in order to complete the entire
construction expeditiously.

.Regarding the Howrah-Amta ' line,
a small section between  Howrah and
Baragachia has so far been ¢ompleted.
I would urge upon the Government
to' expedite the completion of this
proYect also.

- Madam, I would like. to pomnt out
that Agartala, the Capital of Tripura,
is not connected in any direction by
any railway line. There is a railway
line between Kumarghat and Pechar-
thal. .From Pecharthal, the line should
be extended up to Agartala. Survey
work is being conducteq for the last
five years, But nothing tangible has
come out. A’ number of deputations
have been there and representations
-have been made tg the previous Gov-
.ernment but nc concrete work has
yet been started. I would urge upon

the Government of India and the
hon. Minister, in particular, that

Agartala should be connected by rail.

Before concluding, Madaim, T wouid
once again urge upon the hon. Railway
Minister to kimdly give a second
thought to his proposals for increas-
ing the rallway fare and freight rate,
keeping in mind the common peop‘ﬂ
who will be put to serious Qifficulties
and I hope, hc ‘would definitely come
.out with reviseq proposals for giving
relief to them, )

Thank you.

o dfae awm fewifar (zax
NAW ): SqAWISTE  REEAT, maw
W WF AT FFAT AT 1 ART
femr 9ed fat & wgEr W
gFT T g X ITWH  Mg-A
YT T WWF wE AT Y SARI
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Az W w1 IPA I feqr 2
Tay fag Farar agar § & W
Rt 47 F AL SART AT SAOE
qU, I A gad foar qr W
qagt ¥ faw, s dad fEar ar

q@/F § IT I
ff feuar g fRRar & ¥ Wg-
ot IFEN TENT wr W feTm
ar fear § Al S QATwnt A
ez WY wgwr wT fear & 0 AR
93 StaQeY qaT F AT I
T A a7 T AW 4 5 @
ot Fm A A TgAfy ¥ AW §
] F fE@IT IR AT
W §, W nq 09 gy T §
X gz AtgA @Y mar § 5 W
AR @Y T 7 g fodt ¥ ux
& AT gz wrgface o oY AT
AR W ARGT I @r g, IR
oF FdqT §F oW Famar f& & X
I3 O Ay § AR zER oW
g f5 @ fauar ot aws | &1
f@ar agrar smF 1 aY zawT /Oy
grifier qff ¥ IF at ¥ fEav
g AR I YT T Iy FW J
IART AR F YA W ST
#oow & 3ofr @ oga w@ &
TH 9T AP F, AT AN
FIBR F1 fawe s@T Wfge W)
W™ gat w1 WY gafER R v
qrgEaeat ¢ B ™ a@ ¥ =®
3 M FT A9 T AL F WA
AW &1 T30 F 7O F FT IF
g ¥ oo ?

¥ ¥ HM-T AF IT7 I]
W sgar & f& W TEN siafane
#0 frar 2, 97 39w T ¥ fag
ATT 7 W WP FA W F I
$T T, st g3y wmw fafuar o gra
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Y 5y g §, s N ¥ qu
AT q I@ Aa@T FT T NS
T W H A7 W A Sraar
3T # g wm § o arfmye &
@it @ T arfer faven fafiern
A 7 A% fear a1 fyasr fo w0
gt AfT ¥ g @ & SEd ¥
AFT WA I fRar a1 gg qOF
¥ dza WF 1 FewRET FaE H
g1 M smg oSt wot gqr 9w
Ty UE g gl 4 Wi A
wastr Ut F fgArs arky Iw H,
IanT g A fedoT F ey
Al F AT @Y ) Ay 9@y W
F TITFR IEH NTLR TV A 1 SHy
Rfag HFT IT THY AV HiASAT WEF
g IR B T P W B AT
g7 gi f& are fesg & amg-my
gy fesg Y A &, <aw
smiafea ®T fagr a1 F9€ #
N qF WF qAT ¥ 9y w3 P
}® Siea-Aawd Ig qe faa il
HT @gaar ®T X FJE G A4GH
Afay @ § I9 ST &Y 9T
¥ Wy afeg a§ s, fagy f*
adt ¥ /A F Y G /AW
gar & AT gy AT I AW F
far IF M qoT faqr 09T, aF AR
g @1 a¥ | v mfafam 7 @
Tty W% SAF @E R ¥ frEAra
TN ST § & 939 ImF fras
f& faeat qaf & Rt aF §
IFHT gEIAT Jad § w@Ar ag ifaa
Wl ¢ fa gax fan Y am
W g § T WF F IR agfad
i § 1 gEfAr 3@ o fER &%
fo g ¥9% ¥ gEHT WI9A AT /A
#idr ar gt 98 Sfag wm faw
7§ ¥ I I AT I
Z AT §a W™F F FrEE I
g fady s qz am fagy f
Faf ¥ W1 qgr gf Wil & AW
§ T agt s wgEw @@ @I ¥
9aFl TY WAWGTA g AT W
T AT FREAT g @ AN ) FHS
AO-ETY FIA g TS A

. fediww & agr Te mfedd w1 oA
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AT FIET & | F@ BT QASHR
¥ FN g 9@ § 1 gafAT o=
RATE WX Ia*T - qRfew J@T v
searg SifF feea WF &G FeEwR
fipar g1, I7% fau §ar e A
eiga FTABT I9 FEfeT FT  Sear
qQq FW W TR I AGE-A
W qg Al FAT B 1B Um AR
ZETE ¥ QI JTSIT % sl e
Ind T FE ATg FT AT WAL,
Fgi 95 UR GE-wEL f5 w1 aw
TH A X AW W E | SER qT
g & qU Ay § 5 SE AW
ug fefdeay gy #7 maeqn L
aifs ST qTh F1 ATC AT ALY
F 9gT & feffT AHT WIEM O
Wy ¥ gawr NG &Y WX AT
TRy F AW AT AT ¥ % q
Ay § @idt @Wuw F I, TAFT
Wt 98 aws o fesz #1 gfewr
T & |

T alH § anm  giearsIn
UG I (A LG 1
FT o fefoam FeTET &, 9§ 9%
Yave qArd A1 FfeT-Em qE T
agr &, fSaq AR e ¥ afadl
¥ agl W ugler a0 AR
FEAT AT & | @ TE T AN FAIE
FATg FT FfEw SN I A glEr
gER W T FE I

Ty WE-TY T W oFwe |
waasgd ¥ fgg ¥ fag s a0
TE @ T ¥ 1 EE O W AW
frare % fF a1 AsgR AU AM
Ty § W Asg W7 ¥ fawed
far FW F@ & AT AT AT
3 Wy TT AT T AN BT EW AW
g, w1 gl ¥ fawm, S
T & (AU 9% F@ Fd gl
a1fgr, S AT IO ?ﬂ?iimz' ST
et =ifgd 1§ wEm WE e S
zq 9% W fage @7 9T fare @
F @ FL

IGRTEAT  WAEAT;, AT AT
g Tz fear & a9 ferr wd
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¥ fag, we¥ fug § fT mwrT -
LIt R GHI S O

DR. NARREDDY THULASTI RED-
DY (Andhra Pradesh): Madam Vice-
Chairperson, I rise ty speak on the
lines of umity in diversity on the
Railway Budget for 1990-81. Ta begin
with, I may be excused to say that
the! hon. Minister for Railways has
proved to be not “George Fernandes”
but “Charge Fernandes”. Madam, as
the Minister is more dynamic, the
Railway Budget is also more dyns~
mic, How can it be a static one?
But in the ©present circumstances
of legacy from the previous notorious
Congress Government, it seems i{o be
inevitable. (Intcrruptions)

SHRI ANAND SHARMA (Himachal
Pradesh): Thig is height of syco-
phancy....Such negative remarks
should be avoided.

DR. NARREDDY THULASI REDDY:
What did you say?

SHRI ANAND SHARMA:. Please
don’t take it otRerwise, Madam, we
are just trying to advise the hon.
Member not to become such a syco-

phant that he becomes an object of
ridicule, °

DR. NARREDDY THULAS] RED-
DY: I have criticised him. I said, that
he has proved to be “Charge Fernan~

des”. I said that, How can you call
me sycophant? :

SHRI ANAND SHARMA. Your sub-
gequent observations are not in con-
formity with the discussion,

DR, NARREDDY THULASI RED-
DY: Whenever I criticise.....

SHR] SHABBIR AHMAD SALA-
RIA (Jammu ang Kashmir); Both
these words “Charge” and “notorious”
are unparliamentary,

SHRI KAHNU CHARAN LENKA:
He ig a notorious child.

THE VICE-CHAIRMAN (SHRI-
MAT] JAYANTHI NATARAJAN)S3
Yes, Dr, Reddy. !
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DR. NARREDDY THULASI RED-
DY: Madam, he has made a remark.
1 want clarification on that.

THE VICE-CHAIRMAN (SHRI-
MAT; JAYANTHI NATARAJAN):
1 did not hear what you said.

DR. NARREDDY THULASI RED-
DY: The hon. Member has referred
to 'me 'ag a ‘child’,

SHRI M. M. JACOB (Kerala):
“Child’ i a good terminology. If
gomebody calls me a child, I will be
very happy.

PR. NARREDDY THULASI RED-
DY. Madam, though there is an in-
crease in the freight rateg ang Pas-
genger fares, there are sdme com-
mendable things also in the budget.
According to the Status Paper issued
by the Indian Reilways, 58 per cent
of the total number of passengers on
the Indian Railwayg is accounted for
by suburban passengers around the
metropolitan areas of Bombay, Cal-
cutta and Madras., These suburban
services suffer a %oss of about Rs. 122
crores per year because of highly con-
cessiona] monthly season tickets, The
rest of the country accounts for less
than half of the tolal passenger tra-
fiie in the country. The reasons fov
this are not far to seek. Road trans-
port offers not only speedier travel
compared to passenger trains, which
seldom reach on time, but their fares
tooc have become quite competitive
with mail and express trains, In
other words it means, Madam, that
railway services are underutilizeq in
the vast areag away from the met-
ropolitan areas, 0, the railways
should find out the reasons for such
a state of affairs and take steps to
rectify this imbaTance.

Madam, according to a study con-
ducted by the State Bank of India
a couple of years ago, almost 80 per
cent of the freight traffic in the coun-
try is cornered by the road transport
because it hag ths facility of deliver-
ing goods at the doorstep of the con-
sumer und quicker and dependable
gervice, In faet, the major revenue
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from freight serviges of thie railways
is now derived fromi Government de-
pattments, public gector units and
|transport of essential commodities
which * enjoy lower, concessional
freight rates. Thus, in both passenger
and freight traffic ‘the railways are
suffering losses and the burden is
ultimately passed on to the consu-
mer. So, Madam, the railways could
resort to lower rates and better ser-
vices in order to generate more tra-
fic for the optimum utilization ot
both rolling stock ang track facilities
in all regions of the country But suc-
cessive Railway Ministers have chosen
the easier option of raising to tariff
to meet the rising costs of mainte-
nance and running of the stock, In
this context, as a doctor I would like
to illusfrate an example.

A doctor who can examine 100
patients per day can earn Rs, 300 by
charging a mere Rs. 3 per patient. At
the same time, a doctor whg can exgy-
mine only 30 patients per day has to
charge Rs, 10 per patient to earn Rs.
300 per day. Madam, in both the cases
the earning per day ig the same, but
the difference is in charging the pa-
tients. The first doctor is charging
only Rs, 3 per patient while the second
doctor is charging Rs, 10 per patient.
The same thing applies to the rail-
ways also, So, I request the honour-
able Minister to consider this peint.
What the rallways need today is a
boost through a fresh approach to
increase its revenues by attracting
more passengers and morp freight.

Madam, the increase of Rs. 5 per
slab on travel by second class sleeper
coaches becomes less of g revenuc-
raising ang more of a restrictive im-
post aimed at discouraging their use
by the common man. So, I request the
honourable Minister to consider this
point also,

The computerized passenger reser-
vation system hag improved the qua-
lity of railway service and it has
cut down the service timas conslder-
ably, Already nine cities are having
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this facility, and in nine more stations
the work ig in progress. But unfortu-
nately in Andhra Pradesh which is
a highest pilgrimage centre in entire
India, is not includeq in this. So, I
request the Minister t; provide this
facility in the Tirupat Railway Sta-
tion in Antlhra Pradesh,

Madam, I also appreciate the ex-
icnding of the facility of obtaining
return angd on ward reservation {o
cover Bombay-Calcutta and Madras-
Bombay. In thig context, I would like
to request the hon, Minister to ex-
tend the same facility to cover Delhl-
Secunderabad.

Adequate drinking water should be
supplied to the Ppassengers in trains,
no doubt at all. But there ig no neces-
sity to purchase lakhs of water coolers
to provide cool water, [t will addi-
tionally charge the pocket of the
passenger,

I request the Minister to provide
the facility of the Rail Yatri Niwas
at Tirupati the famous pilgrimage
centre as provided in New Delhi and
Howrah.

I appreciate the increase in the ai-
location of funds for passenger ameni-
ties from Rs. 16 crores in 1989-90 to
Rs, 28 crores in 1990-Y1.

Madam, I welcome the enhancement
of the amount of compensation pay-
able in the case of death of a pas-
senger in a train accident from the
present limit of Rs. 1 lakh {0 Rs. 2
lakhs and alsg for doubling the
amount of compensation to the in-
jured.

T appreciate the idea of growing
vegetables ang tree plantation along-
side the railway track in the vicinity
of villages ty contribute for eradica-
tion of the rural unemployment.

I request the hon. Minister to take
necessary steps to increage the manu.
facture of concrete sleepers in place
of wooden sleepers to preserve forest
and to maintain pecological balance.

I appreciate the enhancement of
the outlay for staff quarters from Rs.
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35.26 crores in 1989-80 to Rs, 40 crores
in 1890-91. Neverthelesg it is inade-
quate, I will illustrate one example.
The total number of quarterg at
Yerraguntla Railway Station in the
Guntakal Division in the South-Cen-
tral Railway is 15 as against the total
staff strength of 48. Even those 15
houses are not in -a dwelling condi-
tion. So, I request the hon, Minister
to allot funds for construction of staff
quarters at Yerraguntla,

1 also appreciate the proposal for
Rs, 10 crores as loan to the Indian
Railway Organisation by way of seed
capital for helping railwaymen in
construction of their own houses,

I appreciate the inclusion of the
West-coast railway line, the Konkan
Railway, from Mangalore to Roha in
1990-91. I also appreciate the pro-
posal for 300 km, of new lines to be

' commissioned in the year 1990-91. But

I regret to say that the South-Central
Railway has been neglaected in this
project. The new broad gauge line
between Patancheruvu and Peddapalli
to the length of 301 km., the new
broad gauge line from Nandiyal to
Yerranguntla to the length of 120
km., the new broad gauge line from
Nizamabad to Ramagundam ang the
new broad gauge line from Nidubrolu
to Nizampatnam—thése lineg have
been surveyed, and reports were sub-
mitted to the Railway Board. But they
are not included in the Budget, As
Mr. Javall gaid, the Janmabhoomi of
the Minister may be Karnataka, but
Andhra Pradesh iy an adjacent
bhoomi of the hon, Minister’s janma-
bhoomi. So, Irequest the hon Minis~
ter to consider these new lines, also.

I appreciate inclusion of the schem=
for conversion of the Guntur-Macherla
meter gauge line into broad gauge,

I appreciate the proposal for
electrification of 623 km_in 1990-91.
But I regret to say that the Madras-
Bombay 1line connecting the two me-

\ :lreo‘;;olitan citieg has mot been inclu.

ot - -"h-l"-lgl-'h. 4
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"The South Central Railway has
pwposed a techno-economic feasibi-
lity - report on circular and allied
4ransit system for the twin city of
Hyderabad and Secunderabad and
submitted the report to the Railway
Board for its approval during Novem-
ber 1984, Repeated representations
were made by the . Goveérnment of
Andhra Pradesh, but so far no action
bhas been taken, I request the Minis-
ter to consider this point.

I appreciate the proposals to raise
the capacity «of the Integral Coach
Factory at ' Perambur from 925 to
1,000 coachps per year, the capacity
of Rail Coach Factory at Kapurthala
from 170 to 300 coaches, the produc-
tion of electric locomotives by Chita-
ranjan Lecognotive Works from 10¢ to
120 and Diese] Locomotive Works,
Varanasi, from 142 to 150 locomotives
but I regret for not including the
establishment of the Railway Coach
Factory at Kazipet in Andhra Pra.
desh, It huas the necessary infrastruc-
ture facilities such as water, land and
power- to facilitate the establishment
of the couch: factory project. The
Planning Commission also approved
the project in principle, The State
Government of Andhra Pradesh urged
the Centra] Government severa] times
since the location of Kazipet is linked
to both Scuth and North, but no
action has been taken so far. So, I
request thg hon. Minister to take
necessary gleps fin this regard.

I welcome the extension of Tiru-
patli- Kaldnda-Tmumala Express to
Vishakhapatnam, I appreciate the
idea of egalitarianism in the Railways,
but fit should not lead to curtallment
of productitm of first class coaches.
To bulld more of second class coaches

with cushloned seats is 5 welcome
feature,

I v‘ve]come the proposal to raise the
pension fund to the extent of Rs. 172
crores in 199091 over the previous
year. T gppreciate the exemption of
certain  essential commodities like
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foodgrains, pulses salt, edibie oils,
fruits and vegetables, sugar, gur and
jaggery from the proposed increase
of the rate. I gppreciate the rationa-
lity of difference of 3 per cent in the
freight rates between the slack
months and busy months,

The fare of second class ordinary
is proposed to be fincreased from 50
paise at the lowest slab progressively
rising to maximum of Rs. 4. I request
the Minister to reconsider this point.

Regarding the price of the platform
ticket raising from Rs. 1.50 to Rs. 2,
instead of increasing it, I think it is
better to improve the checking sys-
tem.

For Rayalaseema people of Andhra
Pradesh, there is no direct facility to
come to Delhi, So, 1 request the
Minister to attach a separate com-
partmient fo Rayalaseema Express
starting from Tirupathi and detach
it at Guntakal to be reattached to
Karnataky Express (2627) at Gunta-
kal which comes to Delhi,

I regret to say Gooty-Renigunta
Section in South-Central Railway is
the mo$t neglected one. The trains
running in this section are very few.
In adidtion to this some of the trains
which have been running for 30 years
had been cancelled two Years back.
Madras-Bombay Janata Express, which
was running previiously used to be
very convenient for passengers of
Rayalaseema arez in Andh'ra Pradesh
especially for the small ang marginal
farmers who used to take their agri-
cultural produce at Madras and Bom-
bay by this train, but for reasons not
known this, train hag heen cancelled,
Severa] representations were made
and agitations took place, but no
result has come out. So, I would re-
quest the Minister to re.introduce the
Madras-Bombay Janata Express.

The double line work between
Guntakal and Renigunta in the South
Central Railway is going on very,



273 Budget (Railways)

slowly for decades. 'The Muddanur
Thermal . Project which is going to
be commenced shortly lis adjacent to
this line, In future there will be a
flow of coal racks. So, I request the
Minister to take necessary action to
speed up thig double line work. Ma-
dam, Yerraguntla station is one of
the strategic stations in  Guntakal
division in South Central Railway.
There are three cement factories at
Yerraguntla. Muddanur  thermal
project is nearer to it, Proddatur,
the second Bombay of Andhra Pra-
desh is ncerer to it. So, I request
the Minister to modernise the Yerra-
guntly railway station and to provide
the provision of stoppage of 9637964
Chenna Express at VYerraguntla

Madam, lin most of the sections Rail-
wayg are providing catering services
in aluminium  casseroles keeping
hygiene in view., But actually these
are the most unhygienic because we
see boys collectingt thrownaway cas-
seroles alongside the tracks and the
same casseroleg are used for packing
food. So I request the Minister to
cancel thig system and supply food in
platés. As a doctor, I feel supplying
of food in aluminium casseroles is
unhygienic,

Madam, encroachments on  bdth
sides of the rail track on several sec-
lions are causing problems in main-
taining the safety of tracks. WUnau-
thorised interference by suburban
commuters often leads to malfune-
tioning of brake system creating
safety hazards. I 'request the Minis-
ter to take necessary steps in this
regard,

Madam, in some long-distance
trains, I think it is necessary to pro-
vide T.V. nr at least radio so that we
can know what is happening in the
entire world. Sometimeg we have to
travel by train for two or three days,
We cannot get newspapers. So at
least TV. or radio can be provide
in the longrdistance trains, ‘

Madam, in the raliway stations, the
porters and autowallahs are cheating
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innocent passengers especially rural
passengers. So, I reduest the Minisfer
to take note of this point,

Regarding punctuality of trains, it
is better to say less. The late running
of trains has become very common
with our Railways. Some three months
back KeralalMangla Expresg was late
by eight hours, Regarding Andhra Pra-
desh Express, it can be written in
golden letters in the annals of the
Indian Railways that it never reaches
its destination in time, So that in the
situation of punctuality of our trains

Madam, whenever a passenger cal-
cels his ticket, Railways are not giving
reservation charges and they also
deduct some amount from the cost
of the ticket, They deduct mongy
from the cancellation ticket depend.
ing upon the commencement of
journey, Thig is 5 welcome feature,
At the same time, I want to know
from the Railway Minister, if there
is delay in running of the trains,
whether his Department would pay
certain percentage of money due to
late running of tarins,

Late running of tarins, leads ‘to
missing of link traing and link buses
causing a lot of hardship to women
and children passengers. Sg it is an
additional burden for them. The
Railways should fix * accountability
for late running of trains. The Rail-
ways should pay a certain per-
centage of charges to the pasesngers
depending upon the duration of the
delay of tarins Madam, I want to
bring to the notice of the hon. Minis-
ter one fact that in the beginning of
€ighties, there was a loco employees
strike. At that time, neraly 300
drivers, firemen and some other peo-
ple were dismissed, Tater on, they
went to the court and the court has
given order in favour of them. Some
of them were taken back and some
of them were not taken back. I re-
quest the hon. Minlister to employ
all of them because of the court or-
ders, X
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Madam, regarding ex-M.Ps, though
they are ex, in the public life,
they are active. Already, ex-M.Ps
have the provision of pension. Like
that, I request the hon. Minister to
provide railway pass facilities ta the
ex-M.Ps also. With all these points,
Madam, while I am supporting the

Railway Budget, the commendable

points in the Railway Budget, I fe-
quest the hon., Minister to consider
" the points mentioneg by me.

Thank you.
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R EICHCTIE

SHRI J. S. RAJU (Tamil Nadu):
Madam Vice-Chairman, I am thank-
ful to you for this opportunity to
speak on the Railway Budget, The
ebullient and energetic Mr. George
Fernandes has been entrusteq with a
difficult task, I wish him success in
thiis challenging task.

Madam, it js heartening to ndéte
that the Railway. Minister hag ordered
to stop the production of first-class
raliway coacheg and to produce more
second-class coaches with &leeper

berths. This will help 15000 addi-.

tional persons travel by II Class
coaches comfortably,

As I am coming from Tamijl Nadu
which is very near Mysore, the biith
place of our hon. Railway Minister
George Fernandes, I wish to stress
a particular scheme which wag sanc-
tioned §n the year 1983-84 but is
making snail’s progress. I am refer-
ring to the Beach-Luz section forming
the first segment of the planned cir-
cular railway linc in Madras city.
The project has doubled to Rs, 108
crores and so far, only Rs. 43 crores
has been allotted and as fhe matter
stands, the original plan will, in all
probability take six to seven Yyears
to complete. Now, Phase-I from
Beach to Chepauk is likely to pe com-
pleted only by 1992.

However, the Railway Minister has
been allotting the bulk of hig Budget,
about Rs. 100 crores a year, for the
Metro Trausport Project, to the capi-
taldintensive Calcutta Metro, leaving
very little for the Madras MRTS
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project, the annual -allocations rang-
ing from Rs..1 . crore to Rs, 9 crores
only. My West Bengal colleagues
should not misunderstand me when I
say that the allocation to Madras is
step-motherly when compared to Cal-
cuita. Lam sure that my beloved friend,
Comrade Nallasivan, will endorse my
view-point. Anyhow? I want to press
the case of Madras to the Railway
Minister that he may be moderate ‘in
his allotment, in view of the scheme
being very old and the cost of con-
struction going sky-high every day.-

Madam, the Tuticorin-Karur broad
gauge line, a long-time ' dream of
Tamils, ig very likely to become a
realily in its entirety soon, thanks
to the greater attenfion the project,
of late, has been receiving from the
Centre. The progress of the project
so far was not encouraging due to
poor allocation of funds, all these
years, In seven long Years, that is
from 1981 to 1989, the distance cover-
ed under this project is hardly 74
kilometres, that is from Xarur to
Dindigul.

The work in progress from Dindigul
to madurai, g distance of 66 kilome-
tres, is expected to bBe over in the
next two years, The conversions of
the Maduraji to Maniyachi line from
metre gauge to broad gauge hag to be
taken up, The allotment of Rs., 11.5
crores to XKarur-Tuticorin is very
meagre. The amount already allotted
may be enranced by this Government
to fulfil the expectations of the peo-
ple at large in Tamjl Nadu. I would
like to poiint out that in the planned
Karur-Tuticorin broad gauge line,
from Karur to Salem, a new railway
line may be laid so that instead of
going round-about from Xarur to
Erode and then to Salem, one- can
proceed from Karur to Salem direc-
tly. ‘Thus the rushup traffic from
Trinchy to Erode may be reduced.
I would alsg 'request that the conver-
sion of metre gauge to broad gauge
and doubling and electrification of
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track beyond Villupuram on the
Southern Railway have to be reconsi-
dered ang given priority.

I may say, to augment the income of
the Railways, from the mine of wealth
under reference, the following steps
may be taken, Firstly, the store
material found in the station yards
as well as in the outskirts of the
stationg from Kashmir to Kanyaku-
mari if put intp open auction, may
fetch the deficit finance in the Railway
Budget. Here, I may say, vested
interests are blocking the auction of
such material. This amount, even on
a rough estimate may not just off-set
but may be over anq above the deficit
finance.

Secondly, the vacant sites which are
now useq by the Railways for years
together may be earmarked for buil-
ding houses for railway employees.

Thirdly, ticketless travel has risen
to a high level which needs proper
checking. Perhaps, the income out
of the penal tax levied may be suffi-
cient to meet the demands.

Fourthly, there ghould not be any
category of ‘uneconomic lines’ in the
Railwayg and closure of lines on that
ground. For instance, there is a
vague apprehension in the minds of
- the public that the Mettupalyam ¢to
Nilgiris train may be closeqd as uneco-
nomical. It will not be out of place
here lo say that the lines were laid
at a low cost. Traffic on those lines
should not pe closed for the commer-
cial reason of all loss. and no gain.
The Government has got a moral duty
towards the welfare of the citizens.
As such, Mettupalyam to Ooty, though
it may not be economically profitable
to the Railways, yet it ig a social ob-
ligation, of the Government to provide
transport tp the public to the Queen
of hills.

It ig unfortunale, if I may say SO,
tkat the Divisional Office originally
proposed to be had at Tirunelveli
stands ghifted to Kerala.

I would canvass the Railway Minis-
ter to open the Divisional Office at
Tirunelveli insteag of in Kerala, The
fiike in the prssenger fares ig resented
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by the travelling- public since the ex-
isting rates are already higher than
the bus fares. The freight charges
enhancement also is opPosed by - the
business community. 1 submit that
the Railway Minister may be pleased
to have a second thought at least re-
garding relief to passengers on fares
though not on freight charges.

I wish fo state the grievances of
railway workerg for the king consi-
deration of the Railway Minister. The
Railway administration hag failed
to protect the interests of these
railway workers who were rendered
surplus on the steam loco side, consc-
quent upon accelerated phasing out of
steam locomotives and rapigq induction
of diesel and electric locomotives.
Hundreds of railway workers in work-
shops ang locosheds were subjected to
hardship. Renewal of coaching
stock on a programmeg basis ig a vital
step in the direction of providing com-
forts to the travelling public.

In the fielg of industrial relation-
ship on the Railways, the honourable
Minister will have to note that the
recognition accorded to two Federa-
tions of railway labour long ago is
still being enjoyed by them. A new
approach has to be made in the light
of changed circumstances so that the
true representative character of the
labour organisations on the Railways
is reflected, Until such time as a
fresh voting on the basis of secret bal-
lot among the -vorkmen is talien and
the relative strength of the unions is
ascertained for the'purpose of recogiii-
tion, all the registereq unions of a
general nauter functioning on #he
Railways shoulg be granted recogni-
tion sg that there need no bias towards
any union. A policy decision at the
Ministry leve] should be taken at the
earliest. Meanwhile, the various re-
gional railway administrations should
be administered to grant interviews
to the representatives of unrecognised
unions also.  Similarly, all privile.
ges like provision of accommodation
and other facilities shoulq be made
available to them.
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Though the honourable Minister has
spoken laudably aBout the medical
facilities available for the railwaymen
all over the railway system, there is
wide-spread resentment among the
railwaymen that standard medicines
are not given to them and proper
diagnostic treatment iz not given to
needy personm.

Coming to the question of staff
quarters, I would like to say that the
Railway Ministry should provide
basic amenities like bathrooms, flush-
out latrines in quarters built four or
five decades ago. 'These need moder-
nigation on a top priodity basis.

The honourable Minister has spoken
about redundancies in workshops and
about converting them into production
units. The Centra] Workshop at
Ponmalai and the two major work-
shops at Madras should be developed
on such lines without delay. In the
name of manpower planning, large-
scale surrender of posts is being done
leading to extra work-load on the
staff. Fresh standards angq turn ouis on
modern lines should be fixeqg to ease
the burden on the staff. In the Pon-
malai Central Workshop, there were
over 10,000 railway workers prior to
phasing out of steam locomotives, Pre-
sently, the work force has come down
to 5,6000 men. Due to the persistent
demands from the workers’ side, the
administration has promised to provide
work-load for 26 POH diesel locos some
threer yeats back. Although the
proposals were gent by the Workshop
administration for 12 POH diesel locos,
due to denfml of sanction on account
- of the ban on recruitment, the POH
work stands still, at 9 diesel locos only.
‘The ban oy recruitment should be
lifted, and ataff sanctioneq to raise
POH to 12 dlesel locos as per the pro-
posal - submMied by the Ponmalai
‘Workshop administration. The Pon-
smalai- Workehop administration had
sent a© pyeposal for ‘the creation of
about 90 grales in various disciplines
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for rebuilding of six MG diesel lecos
during the year 1989-90 initially ,with
a view to increasing the number to
24 gradually. But sanction has not
been given. However, the work is
being carrieq on through overtime
working by the diesel POH Shop wor-
kers. This -rebuilding work is under-
taken in respect of locos which have
served 18 years. After rebuilding
these locos may serve for another 36
years. The original intention behind
the move was to create a shop for this
work which  should be sanctioned
without delay.

There arc certain demands from
the wvarious sections of the railway
workers which also deserve conside-
ration and which I woulg like to men-
tion just now.

The arbitrary ban on recruitment
imposed by the previoug Government
is still continued in the Railways, re-
sulting in  large-scale surrender of
posts in various categories. Very
recently, the General Manager, Sou-
thern Railway, has ordered the sur-
render of a number of posts in various
categories overnight on the plea of
creating the required number of posts
for new projects to be taken on hand.
This goes against the principle of the
honourable Minister of Railways who
has ordered putting a stop to compu-
terisation on the Railways which may
cut out employment  opportunities.
Hence the ban gn recruitment has to
be lifteq immediately in cases where-
ver additional posts are justified.
Ironically, whenever surrender of
posts are resorted to, it is made ap-
plicable only to Group C and D servi-
ces and reasonable anslysis of justifi-
cation for the expansion in Group A
‘ang B services is nof at all done

The 5-day week system introduced
in the administrative offices should be
extended in order to cover all the wor-
kers in the Railways, with a maximum
of 40 hours of duty per week. The
system of ~ maintaining Confidential
Reports, which was introduced during
the time of the British colonial regime
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ang which makes the employeeg sla-
ves to the officers, should be done away
with, as has been done by the DMK
Government in Tamil Nadu.

Selection to the posts up to the
scale of Rs. 1600-2440 in al] categories
of staff shoulq be given up as workers
with considerable number of years of
service only are liable to get these
promotions step by step. The previous
Government had given incentives like
advance increments and appointments
to the so-calleq loyal workerg of the
1974 strike. The same  privileges
shouly be extendeq to other workers
alsg to remove the disparity. The
discrimination  in the issue of post-
retirement passes to Group C and D
2mployees should be scrapped and the
Group D employees should also be
given two sets of passes per annum
covering all family members. In view
of the large-scale unemployment prob-
lem prevailing as on date, sons up to
the age of 28 yearg dependent on the
employees may pe included as family
members for the issue of privilege
passes and PTOs. Then, final with-
drawa)] from the ©Provident Fund
should be allowed for employees
completing 15  years of service as
against the present 20-year limit. The
ceiling limit for the various advances
like temporary advance from the PF
on medica] grounds, cycle advance,
festival advance, etc. has been fixed
so many decades ago Which is not
commensurate with the present-day
costs of the items involved. Hence
they shoulq also be revised upward
suitably.

Thousands and thousands of railway
quarters constructed about half a cen-
tury ago are in occupation by the
.railway staff who are suffering very
much due to want of basic amenities.
Al . these quarters should be moder-
nised with terraced roofing, bath-
rooms,  flushout latrines, etec. In the
case of staff occupying railway gquar-
ters there is no justification for reco-

very of rent, in addition to the forfei- '

ture uf house rent allowance which is
granted . to other employees, towards
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the very game purpose of paying rest,
for accommodation.

There is only one and the same in-
crease structure in the pay scale of
Highly skilleq Artisans Grades 1 and II
which is not justified. The HSA Grade
I should have more thap Rs. 30}- as
annual increase commensurate with
the additional responsibility which is
attached to the posl of HSA Grade 1.

The disparity in Night Duty Allo-
wance between staff appointeqd prior Lo
1958 and those appointed after 1958
should be scrapped and the higher rate
of NDA applicable to those appointed
prior to 1958 should be made aplica-
ble to all, as Night Duty Allowance is
given for the duty performed during
the same night hours for all the staff.

The arrangement of drawing pay by
the employees on leave strike, etc.
through their colleagues in the case of
railway employees alone is made com-
plicated by insisting upon leave cer-
tificates. This may be done away
with and simplifieq as in the case of
cther Government departments. s

Appointment to one ward may be
considereq at least in the case of staff
voluntarily retiring from service after
completion of 20 years of service.

* A higher grade of pay is allowed to
the gatekeepers’ of Traffic Branch than
thei- counterparts in the Engineerih_g
Department which is not at all justi-
fied ag both these categories of gate-
keepers turn out the same qua{ltity and
quality of work, and espec:allly_ the
engineering gatekeepers do theln' work
in more gifficult conditions, i.e. in good-
forsaken places, at mid-sections, ha\]-
ing to be more alert and vigilant in
discharging their duties without -
terlocking arrangements.

Persong recruited in the stores De-
partment On railways as Store Kl}a_la-
gis do not have enough opporl'tumtles
for promotions and they Fetxre as
Store Khalasis themselveg in the ma-
jority of cases. They should, there-
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fore, be promoted to skilled grade
after serving for five years.

. e .

All Stores Khalasis in Storesg De-
partment on railways should be gran-
ted heavy manual allowance irres-
pective ®f their places of work.

I would also like to plead the case
of ex-M.Ps. They may be given pas-
ses for railway journeys till their
death so that they can continue their
social work unhindered. ‘With these
remarks I resume my seat. Thank
you. (ends)

SHRI M. VINCENT (Tamit Nadu):
Madam Vice-Chairman, - thank you
very much for the opportumity given
to me to participate in this. discus-
sion on the Railway Budget.

This Railway Budget is a budget of
all round and gll time hike. From or-
dinary passenger train ticket io super-
fast train ticket, sec'm claszs fare to
first class fare, AC Chair Car to AC
First Class, platform ticket to season
ticket, sleeper gsurcharge t, freight
rate, without any exception, all the
charges have gone up :n this budget.
By this George Fernandes has proved
himself as the best all rounder Rail-
way Minister in Hike. This budget
clearly’ shows that the Minister had
ming only the revenue, not the com-
mon man. I plead with the Minister
that the increase in freight - rates,
passenger train tickets, platformy tic-
kets and second class season tickets
must be scrapped. The Minister was
happy to announce 12 new trains.
But he has not made us happy in
Tamil Nadu. The Commercial Operat-
ing Superintendent, Southern Rail-
way, announced last year that a
‘superfast day express hetween Madras
and Tirunelveli woulg be introduced
shortly. It is a matter of regret that
this train did not find a place even
in the cluster of 12 new traing an-
nounced. Tt is regreatable that the
Dindigyl-Maniyacki broad gauge line
has not been given due consideration.
It has been neglected and a worst
treatment has been meted out to this
broad gauge line project
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Madam, parallel broad gauge line
from Maniyachi to Thalaiyuthu and
from Maniyachi to Tuticorin, a dis-
tance of 53 kilometres, was commis-
sioned in 1985-86. New broaq gauge
line from XKarur to Dindigul, a dis-
tance of 72.90 kilometres was com-
missioned in 1988-89, Parallel broad
gauge line from Dindigul to Madurai,
a distance of 64.32 kilometres, is.said
to be under progress, But the conver-
sion of meter gauge to broad gauge of
Madurai-Maniyachi line with a dis-
tance of 127.25 kilometres and Milanit-
tan-Tuticorin line with 7 kilometres
has not yet been touched.

In reply to my question on 16-3-1920
asking as to when the laying of lines
between Madurai-Maniyachi will be
taken up, the Minister saig that the
work on thig line will be as Phase II
of this project. His reply was evasive,
I hope that the Minister will tell the
exact time when Madurai-Maniyachi
conversion line project will be taken
up. I request the hon. Railway Minis-
ter to allot additional funds for Karur-
Dindigul, Madurai-Maniyachi broaa
gauge conversion so that the work
may be completeq early. The highest
priority should ba given to the pend-
ing projects before taking up any new
projects.

As per the poop alocation of Rs. 14
crores, the MR.T.S. in Madras wiil
not take shape during the 20ih
century. Thig project sanctioned n
1983-84 was estimated to cosy Rs. 54
crores. Now the revisedq estimate
is Rs. 108,21 crores, Unfortunately,
the funds sanctioneq are very Yow
year by year from 1884 onwards. This
is against the annual requirement of
25 to 30 crores of rupees. During the
last six-year period, only an amount
of Bs. 36 crores hag been spent on
this “work. The present estimate indi-
cates the need for another 72.21 crores
for its completion. This budget has
neglected Tamil Nadu. Since £ is 2
surplus budget, the Minister should
consider alloting mbre funds for the
speedy completion of thig project.
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Another important aspect is gpeed-
ing up of the 119 UP anq 120 POWN
Nellai Express. This is the only tratn
in Tamil Nadu which covers 15 dis-
tricts from the North to the South.
If 'the Nellai Expresg is run at the
same ‘speed as the Vaigaji Express
from Madras to Madurai the people
of the southern districts of Tamil
Nadu woulg be able to gain three
hours.

Madam, in 1983 Himsagar Express
was introduceq from Kanyakumari to
Kashmir as a National Integration
"Train covering 11 States and passing
through 3487 kilometres. In 1983, the
running time of the train wag only 68
hours with A/C coaches. WNow in
1990, after 7 years, this train takeg 88
hours without A/C facilities, All the
foreign countries cohnect the two tips
of their nation by super fast trains
with all the facilities and 2menities.
_Now in Japan the Bullet Train runs
at a speed of 300 kilometres per hour.
In Germany, Trans Rapid runs at a
"speed of 310 kilometres per hour. In
France, Grande Vitesse runs at 380
kilometres per hour.

Madam, the foreign countries are

connecting  their two tips by jet
speed - trains, but we are con-
nocting  Kanyakumari and  Kash-

mir by a train moving at snail's pece.
The symbolic representation of tihe
National Integration Train is that it
is ‘running like a goodg train. This is
the fate of our country. The Railway
Minister should take-it as a challeng=.
He must have the spnirit. This train
shoulqg be named as “Prestigious
Train”. The Railway Minister should
take special interest for this train and
connect Kanyakumari and Kashmir
within 60 hours will all facilities and
amenities. By doing  this, we caa
save the honour of the nation’

Madam, the Railway facilities in
Kanyakumari district are in complete
neglect, both by the officials ang the
Government. The priine reasons for
this is that it comeg under the Tri-
vandrum Division.

. Madam, it has been announcet
severa] times that the Madras-Trivan-
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drum Mail will be extendeq up to
Kanyakumari ang that it would be
known as Madras-Kanyakurhari Mail.
Because of the internal politicg in the
Railway Zona] Office at Trivandrum,
thiy move 1is purposely delayed.
Madam, Train No. 801 Up and Train
Mo. 902 Dn Vivekananda Express ahd
Train No, 903 Up and Train No, 904
Dni—the Ahmedabad Express—which
were originating and terminating at
Kanyakumadri were shelved without
vrioning any reason. At the Nager-
coil station, there hag been n¢ im-
provement in  the ' yard facilities,
sigaalling system, ang 'the inter-lock-
iny artangements, The Mechanical
Denartment has not been provided
ovea with a hydraulic jack, Facilities
for the running staff for night halt
have not been provided,

Madam, I have got some suggestions
to make. New station should be con-
structed at Parvathipuram. Balram-
puram tunnel has Become unsafe be-
cause of crumbling and cracking. This
sheuld be immediately attended to.
From Barasal to Tirunelveli all. the
railway platforms are rail-level plat-
forms, All these platforms should
Lo raised as high level platforms. One
.more glaring neglect is with regarq to
the Island Express which originates
at Kanyakumari, Only eight- berths
are available for reservation at Kan-
yakumari, For Jayanthi Janata run-
ning between Kanyakumari ang Bom-
tay, only 16 berths are 'availdble for
reservation at Kanyakumari. All- the
other berths are fo be booked at Tri-
vandrum, It is not only a neglect
but it is also an insult to the people
of Kanyakumari district. Kanyaku-
mari ig having this fate only because
it is attacheq tg the Trivandrum divi-
sion. Madam, I request the hon.
Minister to take steps to attach it
to Maduraj division.

With these words, Madam, 1 con-
clude, Thank you.

THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN):
‘©hri Surendra Singh . Thakur—noet
here; Smt Manorama Pandey—not
kere; Shri A. G. Kulkarni—not here;
Shri Vikal—not here; Shri Hari Singh.



291 Budget (Railways)

Wadt g fag (sE Tim)
FEAAN, I K 1990~91 F ’raq
?"@q' ic\{.nﬂ' F FALC 9T -q'if Qf (
& 1 %3 w1 fageq zqqr qs@r
fagfar®ezad it 1 9 F@GI
g5 givar & ®¢ F A 7w
U qEp g T8 dd § 1 03 e
F oaw gfs g3t N @1 W
giafas &, qraqe 9% {5 a9ga Qs
aﬁﬁwr & AATEA agq &, W
TG &, 9ETT AT §, Wipw AN faezn B,
JaEl 27 AIAEA-TUE wEAT & AW
T A% &9 &1 g ag {9 aTy,
g4I TS apar St e‘ﬁ'r,iﬁel‘r LI
Wi AN, 3R S A QTETLE I §
#Miry AfRardr 417 5T s faes
IR A, PR bwiAl, gEE
AY FT& AE FZIT hHEF &0
Uyed  (ful, ¥4Z EAM 9T F w0
fregrai § ‘"ari Tui T 8 gal
A AR S a5 § ) ¥ W 1990~
91 % &z & AT Al WA
THY jalgeET g, 7 a7 fawm a,
FAG HFT-TAA J W gRE 414
s 1T pAaife s fawm g
ayd A7 B¢ § |“<<.ﬂ7 /M Fg-
q 4% F AR SAR WY ad T QA
B0 A R AWl A F4T T AgA
A9 9FAA WA | § 0 aa ue
73T F7 VT 4N, T A W0 IAE
qr, 34 =qa7 4 {3 ug Tar AnIw-
Frzr a4t a3 T a4r g fx o) W
F WicT B AT H OWT F
“rgr. Aafyw Ad o wrAm 9¥ar @
fo 14 weT X S ar fAl i
"ra'z' ¥ g€ @ETEtE 3, 3%
® At wT W7 gaw; A w-feeting
qifaTid af I qa0 mdiEw A ga
qT FT 27 @r fr gifan i ga-
afraid 4t A, zAE wel &7
frarey (gar Aty AfpT 9z &3 Aq
g 2 ¥ Faar W faa wEd w
avere 3, fawk 7z 9440 &, 39w
TIN gvafe® eateq@ & @ F fa
FE0 W T4%F 3T 4 Tag Fomr =
WL H JFT AT A, A OA r:?ﬂr a1g
¥ ) ogliyT 35 #0 &, A0
fudifaf iz § sz #, eaaw

LRAJYA SABHA]

|

5
|
!
|

1990-91 292

mar-a fawmard ger & o fax
i a‘ﬁr 3T 99 AWl & Frave
'Hﬁfv]fﬁ G & grEd \,.am
arfgar & fea & wid aig & fer
VT G314 & FAM@, HEhE Faly a
diy gaf®l SRl awR FE 3
gaiaq swe amla & fesd azid &
9gq & g Wi T@F {ay swiar
wWar var g o ww far § saw
qea4Ig gat § )

Afed fad g wigen & x4
M3 dq ¥ fay &1 N ghaw
gt faa wE g, %@ faww ® BT
gl & alal g 1 gafag sga
AT T T ATAET & | 4R
ga ATG Tl Ugeal g fa o713 ni9E
TdM & 7ax snw‘ﬁfah TEATAS,
wizd TFAE P aeex faven
T2rzdd gur g f5aw wshg aigr o
qoag M3 f, ¥ e 3 ogew
W Galal | 9 FAaigai @1 &1,
gRUATE, d9%, Fa@xAl, #EI,
?Q"H'C{TTTIE B;‘T‘i Qv {EJI"'T (‘EF uryg
A% 30 - T ) C T R
ra;sn 2 |qw R 9T TFT
dgr § e ux Azt ev gt ©
[REEET) qar & 1 w3 fesdlr § g
gl & 3F W S F fm'
Peotdma g1 st & 1 9ed gugw

9T fdsd g0F ¥ fag
FTE & e WM U @I QA1 wzal
ST (P R e (R Y
&Y @ed & fau fsdad v
e A

/'\1}

ar_7g A &0 gedtane faar,
gl qw & AR F S omiuw
fa=t, wa f&d = S faaw g3
gi, wgh 7 d9+9 sUw W @ 753
q, T8y 7% o & sqr qur fy i STy
AEL %, Tl ant & siigr A
Flaw fpe | &y A1 Y '(g\' g7
b TUsia wde &% alqlz q: A
TSI w F T8 TRy q3%
STa griet st favew Yaw ¥
Al WT ga geEy {4y i
¥t Ftaw w9, W:a q gy F



293 Budget (Railways)

Fifvm #1 sa waxr rg ufruw
t fe w7 9335 feadma @ wram
g 1 v 9% a1 wTar g Frewd
qv gfezma g1 sty & f& 2
@F g ogr oA AW &l
ghud fad § @ gl eI
F 8T ¥ g WiT ag fuwelr HL@IT
T %z’\-m-r g AT ST AT gyE
fau grqaTs 2T g fo sl ad
W Agfd @ & fay s fog
TR §gT WA 9v | Sear §
Gl fer. gl gt Fifom F1 2
IAAT | A & s d,  swew
gfearr fad A< a7 wiedl oY 2

o8 ga-gfadt & w9 qw BT 8% |
AR T i FT S FEFAT T

arq a’r aregax, § @l 9% g
W frfga & wwar § fa foed
g % oY gark gfaar v 3 7 g At
o8 1 5 g o FOS F wig
¥, AN Foge AT W4T B, ger
T=BT QAT ¥ W WA & A zAgT
NENT FOAT FA TE K W oFrE
% W G T IWaH g fa e
7@ o B AT F WA ‘ARA &
fag foadt s & \ Afem &g
fiqar awr wRY A TFAT AEF &T
qre | uFiear, agf & ag  fadew
A A § A% WA aEd
g€ AW, AT @WA  FAC w7,
TIH AN T W &) & gt
QA ¢ 73 fooht 7 60 faeidiex
FT gL T g—-geews W 3@ A
gAT FT TR :: O3 9T
faedlt ¥ '9aT mET I X f‘aq
AE F, M W E A gNR T
7 & | 9N ads §, arfeag
g fawe w‘x wY ¥ faw swg ad
g, FR@T F g fagxa #3ar ol
g fa &y 7 a8 il mid feeey
& qEemR & fag s amm o
91 fsar ST gagwsl w1
feemt &, va TRwa %, agT  @ver
gag g FF & few 12-15 fua-
#ex A fagra g | AT e

agt & e www wiaT ¥ =i i

15 fAasAiET W™ Aga qarEs

[22 MAR. 1990] 1990-91 94

Er?anrgt ST AFy § 1 1 gARWIT
weaw AR g, fT 15 ‘FdIfaEx
1 AR arqa‘r faordt & foeq w7
F7 wew fedraq faeer & & SIGM
T feedlt & St § g aHAL
Ay & FifF St fRedr ¥ naEm
g fAwd, aarre ¥ fag swaE
agl AW gar §, A ag a9y,
7 _gag S vor § WX wa 11-12

ax 9gwy g1 a1 # areAE T WAl
o & sdAT @ ateat g f gfaee
¥ 9z ag "R qg"r g, Snwm @i
Eﬁﬁ%ﬂ & A @ AT IT aw SgHI
g, fa aaesrsz w1 g TmmEr
FAAT S® B | ¥ AT & 5T H
AT T Ag AT @F § q@F AT I3
HogrEy QATET , THGT F THTSHLE T
o

Ageyr, wisgigiz & g0
anwr<r faeer @y & afss  gsg
15w wf F 1 THT § H wR
F 5 6 7 &% FILWST g F
ot #feaid sl swefa oy
ST & fa IHERT S WG AEL AqT
Ty | ar # AE uiegn § v
St & frdgs ST w@aT g f& @
70~80 fFavdiET &1 TamadT fesdr
F oiw yIF W &80 WG A &0
a® ¥ ¥\ war § ar faes oAy

gy WY # g S oMY S

¥HTT FATY FT @ATIT § FZ W
g ITeAr ) T AR F AN K WA
GEC LI g Srowr | nw) gar?
Gataer an X o3 & fawm
G arm ¥ wrg F caver feeet &
T FAR F W4T @ 90T 1 4y
Teg At AWl § 4g7 @ f faseh
¥ ozav SamRr s ar‘T war 2 5
Sigl g9 ¥ F Agl famar, A7
gat aa’* e, aey a*@r:ra"rﬁaaq
femelt & @M gar wgf @y § afew
SgT {1 S §iw Ay F 9AE
SEX WAT § O\ 1w T W
frel & qeqmA TIAT AEA gral §
fa =gt awm afrws & afgs /@
HHT @ qfex & s 1 ar A
Fifam &1 gd 2w wifgm, fargaz



295 Budget (Railways)
[=rerdt gfifag)

fag ¥t sgar =ifim 1 gawY |
§C ag aga wrgwas g s foodt &
ara qrw g1 feerdieT 7 g0 6%
A §35 AT FAFAT ¥ FaAwd §
IFT @ feeelr ¥ WY waiw 1 R
# AFA FT A A |T F farz
HTATST A AT FHAT wﬂ ﬂ
faeeit wremiqifaza fadr &, amd
T g sied 3qq.r 1?.
wqar § Afsx TF7 I AGFT 530
wifge foay &t w1 gfaar  fa
AR oY dg¥ FT W Fgar § Ay
Ta ¥4 g ST |

£ﬂ|;

4, =, ':’f

9

8% &I & A I T AF
fer war amar & fr &% & ¥& @0
wFHiET g1 T | F4F I Gl IF
wEEE M AP AF ¥ &
sifar 9x | AWIY nies F %I
700 W ®IT ST X E ) an—:"f
gANe Fiaw 9T e A faost
3T wifge, TAET sTAEAT  wTA
aifge o f& =g wgmE g
faslt & =W gW ABAT 9T IR
wrgq, agt o wfar =@ & =
AT Jg AT WL AT 7T mrewy,
HrAFT, |, WX A FET FAIT RIAHA
T & & oardy T § 1.9 gER
for AFAMag qa0F F FW HET
=l |

gt 9T FoF MEHUA w19 3
¥ @zt omar fa 9N fgwreg s o
§ gan O W v &, vead W
ARAY, W@ AW . g WY AW H
g arfgr 1 gAawr }@F FY ag
foar & f5 e Jmafedr ¥ S q
fefaeT § W AR & 2a) ar Er
B, &1 fgm 3 & AW F g
AT, B gfayw ﬂ TIRFET a'Fn?f
¥ . fag fegenra FIL AN F, £
fsu.' &, T F P, g AT F
"nITH =t Wt arf‘gq | 91X BT g7
F AR QAT IF AT 7T, aqaHY

[RAJYA SABHA] 1990-91 296

e AT AR 1 RenFE wgw
§ ot a”gys ama aifm 1
TR malr W §aqsr,:r ar g*nrr g
FIT-AG GIAT §y 9730 7. q' a1
ATT AT VET § q1 A8 AFW K AT
FT QT | @5} 5T gl W% gaaT
fr oa01 2T & ) 3w w9 A §
FO AT qrEwEs; g FEnRE §
7T k3 T faeh, g7 wiOT &F nieqy
= udf % ey arfg-‘r & T oar
42 1% feqTar Qraegs guasAar gk
Ao AT Wy w9 £ AgA T,
fagrr awrg ¥, S qnf—q u;f:tnar &
737 9T AN DIGFT I&F TIZANA B
&3 12,15-15 @re & AT OF
T E 1§ mAw A cgr & ar ag
730 § | IAST TIEHT EY A8t A
FTAT | Fad F¢ JITE F FIT TGN
a7 & gatfaw Ay & Ay feedi
¥} WuY 9 ¥ 91§ 20-20 @lw &
w3 3 3 1 ITWT G §
=r‘f“'? | mE T AlgE qEy Ty 7,
SR AT gATT T amra 181

15 FTer i qTIqT THEHT F priw
AT TET ¥ e T gaar | @
4RT % AT gy w'{ﬁn g, #rg
e & wel atwazar §, 718 fige
=g, 9T AT & svﬂ.’l‘ T HgAT

¥ £ 97 gg-g@ twd © ga faw-
a1z afEAT 41fg | FE WTUT F Y
afa® ¥ @ ¢ Ak 1 FaE
foralt MR <@ & a7 WEY g
Trfer | 10, 12°37 15 qlw A A
Fifss qua g“r IEF qIT GHFT Ti9-
BT HIAT FIF IEC § )

AT g ATy [ RIGLT AEHF
vz FEfrrar Al § g ar .'é.
&, 937 wowl &, SACT T@-T@mA
kRl st & wfag o w€ g
) afga fe mr:ﬁ QTZFIIC T
Fefrr 'Q".Tﬁ'i %‘ g5 3 $: TF) -Q'hl %I
arAr AYS TG -Pﬁr T ¥ HFT
el § 1 gaw 0F 71 & ga
g% AT & | FrA-a, FI-R1T &
Fy qra"r Tae VA Hewlg R %‘|

rep m



297 Budget (Railways)

F-73 MEA § A YT T Taw O
QT gt Ty & AT e T &
PR ST BE-WIE e Y § el

s47 QTT @ T 2N, AEGA WG
Siid tiull HRRT ¥ afed I g

CE ey g‘reﬂ ¥ Sagr g fean
T ZT @}a’ BT T} 9T, Wewy
Swy &k @w 9% & faqnr wmOd

71Xl =P wE ) IF N A
fortan Y & 5 TF 1% @Al a
faar 5 =ﬁ#rt ¥ Sy & oS
THHT a7 3T & 78 I o o
aat ® 0 ﬂ'gﬁ'ﬁ'(%fﬁﬂ'@‘ kil
=f'tar ¥ o7 ot fratir' & ag =t A

# | TqE ¥ qET WL arra'r § ¥

ﬁr{ ST awa;‘r FAIT wm TEHT
Y sredE FRTOR mq?f FaaE
T gr &, 1% frgt W o ¥ g,
wH anrrarr '{t gl famar gy saa
&< da ¥ TR gew FoAr AfRT |
ArSYw # ara ag & Fw 33T A
¥y frarii’ ¥ @ Fisiais o)
ai g ¥ fr 15-15, 2020 &=
An_ g H’ w3 ey £ 3 A
gzt 7d S qr?f an mr-ﬂaz
fersmy a1 Frsrae atet 1o fawIq g
¥ 71 s wrs fawrag war A
& AT 89T € 2331 f ¢ a A
FTT feat STt §, SERT 7 7 fan
grat & | gAfAT AT g @ R
WIX F AR _qATY TR @y
I ¥ 1 gAAr g foredard
wrd ger weAT SR

L, B 2y &rd ofefiddt & 5
iUn fﬁ | TTH' EF‘} ?ﬁ ﬁ'mFﬁ' E %ﬁ)‘ﬂ'
fqaT T A o weA ¥ gy wed
FIE F FATC QY 7ot :rqa?f (A
#EqT 9T laqr ar SITF AT AE-
SURAC I U S e
SEIA B A Ay frad T
| & A A1 F 9 qFEE A
% 3agr a1 feemd € a8 &N, L N
RHT F ¥ fw %.qtrfrﬂ' N
@5 & FhwET @ w7 <ar ¥ ) FER
¥ 5 si¥ar mrady %‘ HIXT STTAr
q:rt AFAT AT & 41 g qara'ar
72 A8 & f& mie qWeT AT S

[22 MAR, 1990] 1990-91 208

gy fAm AT FF W FqTEY |
¥ §Y RO SAF) YT gAEArg
¥ oF | "y TySHg wT AW 5
IR ZATH fa@daTr A1 99T Sy
§o 797 g ofear qrat w
YA gV AN, wTF T Gww &
atgir | faT fedr atwmew R
fexz 7rar gl #CF g awEr ) &
g RET § fr -asf a7 70 §3F
T ZF'( fagt war- & \ ey A
g # gteet wf famr amr
sifgg « FE AR qErgar @
2 viad v § A MNT I1AT-
iy 5T @ gray §9 F FEATH Eg
e fwar i of@ie a9 W@ & @
Tr | T8 ANE. Fr Fyde) N -
wedl 78 wadt S1fee | ST wIEy
g, e aa’rﬁm%r?rgfaﬁt
RIS qATHT T & B A wrEd)-
ST 3FT &, BEAT FTWIS FEAT F 1
?famfﬁ'l w1 T BIEEy 35 8-
FIAT & WX TT AT ¥ | 0@ A
AT Sifge AT & =W 919y arEH
ar‘r afew & Tgar agf arfge 4 #
s g, 9. ¥ a1 AT 9fT fawm
A o9 g7 @ WY T a:rrg?t )
aréew ¥ ¥F qE By P A
wareR fdt | 3. @, S A aw
'?Ba arr & P owr e g
22

vl v ufilaged) ot ord §,
& wrzar g fa e & aww w179
oAl At Mgy 1 oF am F
1T AT 9T FgAT 94T § i afew
# BeEx g & FASTY oF § &Y
for Z&i gl @ FW AT W@ §
¥fpq Smq &, I TR ag“t
featr agr %u gE AT & AN FATG~4
¥ o ¥, ¥ Texd aTw w7} §
A &g FIX YT 10-10 AT 15~
15 919 g 9% § | GIATAE T &
fag st 712 www A qgd § MY
o) mied; WY 9 W@ AT
feqr srar & 1 w9 AR fgegemra 1
7 FERY | 9 A1 & A Lo
fted; § Sawr awiEee afed



299 Budget (Reilways)

[#Yatt gf fag)

afaT ¥ uvw 17 F AR FEAr
ARt § f5 Faru T & fau ke
¥ 0P Y ¥ TE AN gIg AR
am F F DM ) oagi ¥ g
T AR et qi &, B F AT
Ay § AT ga¥ T FA=G )
gt SHAT T FE AT M I TWwF
a8 Y B 1 Fgt ¥ sE=ra Qs
gear W@ g, AfET AT o wfeqy
1 gal @9 9T UF T S@rg o
AT St aF AT AT T SqIR
T #W § 97 aF T ¥ s miea)
F1 OB F7 sqgear ar 3T AT
& ag 3T =gar § & aroar wue
§g7 #A¥OT g, afdT zad fg AgEa
ﬁwﬂﬁ%lﬂ"rnﬁ’la‘mﬂ’rﬁ‘r%

Y @A A I AR gif
aﬁ%iﬁ%lﬁum%amﬁ'
AUFT G743 [T § |

6.00 P.M.

SHRI DAVID LEDGER
Madam Vice-Chairman, I do not have
reason to be delighted or reassured
by the Railway Budget for the year

1890-91 because it hag precious little.

to offer to the people of the far-flung
and backward areas, specially the
North-East, including Assam. I am
constrained to make the observation
that the first Rajlway Budget of the
National Front Government has great-
1y gisappointed all the people of my
region once again.

Madam, it is necdless to emphasize
that the pace of development, of rail-
ways in the ‘North-East has been
pathetically slow in spite of the fact
that the area is industrially the most
backward. The completion work of
the broad- ‘gauge lineg from Guwahati
to Dibrugarh’ is langiishing for seve-
ral years, but the present Budget
docg not make any allocation for this
project, The long-standing demand for
a Railway Division at Rangiya, the
foundationtyy for which were laid way
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back in 1972, has not yet been includ-
ed so far and it has not been includ-
ed in the present Budget also, Simi-
larly, the persistent demand for a
rail-cum-roaq bridge over the Brahma-
putra at Bogibil in Upper Agsam, con-
necting the .North and the South
Banks of the river, has been ignored.
Nor is there any mention in the
Budget proposals of increase in the
frequency of any of the long-distance
trains to and from Assam,

Madam, the plea of resource cons-
traint is not always tanable. Cons-
traints will remain, although, maybs,
in a lesser or minimised degree. The
vision and the will to correct the re-
gional imbalances hitherty created by
previous governments angd to develop
railways in all regions of the country
at a uniform pace by fixing the pria-
rities is what matters most,

The hon, Minister 1n his speech,
while introducing the Budget, said
that the Railways are the biggest
single employing unit in our country.
I am afraid, the people of my Sfate
will have to take this with a rather
large pinch of salt for, the North-
East Frontier Railway has -done
mighty little so far to recruit local
youths., Local deserving candidates
belonging to the region have been
systematically deprived over the
years. There ig discrimination even
in recruitment of Grade IV staff, and
it is increasingly felt that the legiti-
mate interests of the local candidates
have not been protected. Vacancies
have not been, filled in by candidates
sponsored by the local exployment
exchange. Decision taken in this re-
gard by the N.F  Railway authorities
from time to time in the past 20
years have not been implemented..

The proposal in the Budget to in-
troduce the new Jammu-Tawi-
Guwahati weekly [Express train is,
however 4 welcomg move, Equally
reassuring is the commitrment .of the
Railway Minister that the Computer
Reservation System at Guwahati
along with eight other important
cities will be completeq withip the
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nex¢{ year and that 18 km.-long
Jamira-Bhairavi section of the Lala-
bazar-Bhairavi project will be com-
missioned in the ensuing financial
yea.r. ar N -: ,’

Madam, a lot of hue and cry has
been raised against the Proposeg in-
crease in passenger fare and freight
rates, But 1 feel that in view of the
steady decline in the budgetary suo-
port from the Railway during the
last plan periods and alsp in view of
the! massive resource crunch facing
the Indian Railways today, the Rail-
way Minister hag very few options
left. The hikes are a necessary evii
for healthy taintenance of thig giant
public sectoy undertaking. The hike in
the second.class fare is marginal
and is not likely to hit the
common man severely, Besides, the
decision to exclude foodgrains, fruits
an( vegetables ang certain other items
of essential human consumption such
as pulses, salt, edible oil, sugar iag-
gery etc. from the 10 per cent in-
crease in the freighf rate will give a
lot of relief to the poor man although
the increase in the prices of other
commodities which is likely to accrue
as g result of the increase in freight
rate, will indirectly affect the com-
mon man to some extent.

Madam, the Railway Budget for the
ensuring year ig by no means a popu-
list budget. It is rather g pragmatic
one. There are a number of propo-
sals in it which desreve appreciation.
The budget aimg at achieving a cer-
tain level of egalitaranism by redu-
cing disparilies between the rich and
the poor. The decision to curtail
manufacture of first-clasg coaches and
builq more second-class coaches with
cushioned seats aiming to provide
around 158040 additional seats during
the next two years is definitely a good
move, The facility of obtaining re-
turn ang onwarq reservations between
major citles will be of great help.
The provigions should be expanded
so as to include other important sta-
tions as well. Similarly, the target
for completitm of the computerisation
of the gysteni of passenger reservation
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in nine more centres including Guwa-
hati is another welcome move which
has received wide appreciation. The
system has already resulted a lot of
lime-saving in those centres where it
is working, and the passengers have
found great relief because they can
now afford to avoid long queues. The
proposal to enhance the amount of
compensation payable in the cage of
death of a passenger in a train acci-
dent from the present limit of Rs. 1
lakh to Rs. 2 lakhs and also to double
the amount of compensation in case
of injuries with the coming into force
of the Railways Act 1988 with effect
from 1st July, 1990 is another move
that has generateg wide-ranging ap-
proval. 1 feel that a few suggestions
which, according to me, will help
improve the functioning of the Rail.
ways, are called for.

The congestion on railway platforms
has become a source of great incon-
venience to the passengers. Congestion
is  caused by the rush of travelling
passengers, friends and relatives, who
come tg receive and see them off and
also mobile vending trollies ang per-
manent vending stalls. This conges-
tion needs to be relieved. A comp-
lete ban on the entry of persons other
than passengerg may not be possible.
Raising the price of platform tickets
may have a deterrent effect. On the
one hand it will discourage the unwan-
ted hangers-on from getting into the
platform and causing nuisance, on the
other it will augment the earnings of
the railways. At the same time, an
effective system of checking platform
tickets should be introduced and
implemented. Another area which
strikeg the imagination is the lack of
amenities  especially in the smaller
stations. These stations need to be
vpgraded ang provided with better
facilities.

The standard of food served on the
running train is generally poor and
the method of carrying ang serving
the food is most uynhygenic. Efforts
should be made to provide standar-
iseq food in clean packets. Ade-
quate provision should also be made
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» for regular supply of cool drinking
.water in the running traing as is done
..on. some platforms,

I would like tgy offer another sug-
gestion. Hon. Members, Dr. Reddy
..and Shri Ruju have already offered
their suggestions. The retiring Mem-
- bers of Parliument often face problems
- hepause free Railway passes are dis-
continueq immediately after their re-
{irement. j feel that a proposal
. shoulg be tiken up by the Railway
authorities to provide passes even to
- the retireg MPs so as to enable them
to actively participate in constructive
. work in all parts of the country.

Before I ponclude, I must have a
special word of appreciation for the
Ministry of Railways and the Railway
Board for coming out with the ‘status
paper’ just prior to the presentation
of.the Budget. The document is in-

- deeg innovative ang thought-provo-
-.king. It has succeeded in highligh-
-ting the long-term major issues con-
fronting the Indian Railways and the
railway users. I am sure, a healthy
debate on these issues within and out-
side Parliament wil]l be able to offer
solutions to the varioug problems affli-
cting the Railways today. Already
& number of seminars have been held

in different parts of the .couniry and

the issues raised in the ‘status paper’
have been widely discussed.

A ,Budget, under any circumstances,
shonld respolg, to the ground realities.
If the Indian Railways are to bring
backward arq. far-lung areas to the

- mainstreamn 0f nationa] development,

. if these.areas are to be economically
-develppeg al a faster pace, then it is

. imperative 02 the part of the Indian
Railways to expanq the rail network
in these areag by providing them with
modern fucilities at par  with other
parts of the country. The thrust
given in the upgradation of technology
.ang modern{sation of Railways, a posi-
-tive step by any standard, should in-
clude the bisckwarg areas like Assam
and other Nurth-Eastern States in the
future agenila,

{RAJYA SABHA]

1990-91 304

The hikes in passenger fares and
freight tariff can be justifieq only if
railway services improve in the coming
year and the people get a better deal.
The egalitarian approach of the Rail-
way Minister should be. and_ghould
appear to be people orienteq ip  the
true sense of the term.

With t}lz__ese‘wﬁ:rds, I conclude.
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SHRIMAT BIJOYA CHAKRAVAR-
TY (Assam): Madam, in the days of
the Congress rule, we have seep that
sometimeg only two Members used to
be sitting on their side.

THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN): In
any case, I wag going to call some
other Members who are not presnt.
Mr, Birla. Mr. Ram Awadhesh
Singh. They are not here. Since
these Members are not here, I am go-
ing to adjourn the House

The House stands adjourned tiil
11 O’clock tomorrow,

The House then adjourned
at thirty-seven minuteg past
six of the clock till eleven of
the clock on Friday, the 23rd
March, 1990,
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